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a copy each (in English and Hindi)
of the Ministry of Finance (Depart-
ment of Revenue) Notification Nos.
70 to 72, Customs, dated 26th March,
1981 together with an Explanatory
Memorandum thereon. [Placeq in Li-
brary. See No. LT-2237/81]

(I) STATUTORY RESOLUTION
SEEKING APPROVAL OF THE
PROCLAMATION ISSUED BY
THE PRESIDENT ON THE 28TH

FEBRUARY, 1981, UNDER ARTI.

CLE 356 OF THE CONSTITU-
TION IN RELATION TO THE
STATE OF MANIPUR.

(I) THE BUDGET (MANIPUR),
1981.82 (GENERAL DISCUS-
SION)

(IIl) THE MANIPUR APPROPRIA-
TION (VOTE ON ACCOUNT)
BILL, 1981

(IV) THE MANIPUR APPROPRIA-
TION BILL, 1981

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
Sir, on behalf of my colleague, I beg
to move the following Resolution:

“That this House approves the
Proclamation issued by the Presi-
dent on the 28th February, 1981,
under articla 356 of the Constitution
in relation to the State of Manipur.”

[The 'Vicd.Chairman (Shri Bisham-
bhar Nath Pande) in the Chair]

The election to the Manipur State
Assembly was held with the election
to the Lok Sabha in January, 1980.
No party got an absolute majority in
this election and, therefore, a coalition
ministry was formed with the coali-
ton of Congress (I), Congress (U)
and the Manipur People’s Party. This
Coalition Government was headed
by Shri R. K. Dourendra Singh, as the
Chief Minister. Shri Dourendra Singh
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resigned as Chief Minster on the 19th
November, 1980. Thereafter, a new
coalition ministry was sworn in, head-
ed by Mr. Rishan Kishang. Some of
the MLAs belonging to this coalition
Ministry—ten of them—changed their
party and crossed the floor. There-
fore, Shri Rishap Kishang also resign-
ed and the President submitted hig re-
port on the 27th February, 1981 for
the President’s rule in the State of
Manipur. This report was pldced on
the tableg of both the Houses of Par-
liament....

DR. BHAI MAHAVIR (Madhya
Pradesh): President’s report was laid
on the Table?

SHRI YOGENDRA MAKWANA:
1 did not say that. I said the procla-
mation issued by the President was
laid on the table. Thig proclamation
will remain in force for two months
unless it ig ratified by both the Houses
of Parliament. Therefore, I have come
before the House so that this Resolu-
tion is passed and the proclamation
issued by the President is ratified.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA): Sir, I beg
to move:

“That, the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Iund
of the State of Manipur for the
servicegs of a part of the financial
year 1981-82, as passed by the Lok
Sabha, be taken into consideration.”

This Bill arises out of a sum of Rs.
52.01 crores yoteq by the Lok Sabha
on the 19th March, 1981 and Rs. 5.62
crores charged on the Consolidated
Pung of the State of Manipur ag
shown in the ‘Vote-onAccount’ pam-
phlet circulated along with the budget
papers on the 16th March, 1981, These
amounts have beern. sought to enable
the Government of Manipuyr to meet
ity essential expenditure during the



Budget (Manipur)—
1981-82

first fiive months of the next financial
vear (April to Augst, 1981) pending
approval of the whole year’s budget
by the appropriate legislature. _Full
details of these provisiuns ar given
in the ‘Vote-on-Account’ pamphlet,
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Sir, I alsp beg to move:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of the State of
Manipur, ror the services of ine
Financial Year 1980-81, as passed
by the Lok Sabha, be taken into
consideration.”

This Bill arises out of a sum of Rs.
690 crores voted by the Lok Sabha
on the 19th March, 1981 and ks. 2
lakhs charged on the Consolidated
Fund of the State of Manipur.

These amounts have been sought
to cover the additional requirements

in the current financial year ang the
sum of nearly five crores is for meet-
ing the additional expenditure on the
Plan schemes relating to irrigation
and water supply, agriculture, power,
crash programmes for employment
generation and industries. Full de-
tails of the provisions are available
in the Supplementary Demandg cir-
culated to the Members.

The questionsg were proposed.

SHRIMATI PURABI MUKHOPA.-
DHYAY (West Bengal): Sir, we
have just heard the Minister of State
for Home Affairs who gave ug in con-
crete form the recommendation of the
Governor for keeping the Assembly
in animated suspension ang introduc-
ing President’s Rule and we Thave
also heard the Minister of State for
Finance move both the Vote on Ac-
count Bill and the Appropriation Biil.
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Sir, I want to make a few observa..
tions on the totality of the thing. Sir,
why is thlg Presidents Ku.e In Mani-
pur? This is not the first time. Mani-
pur hags farm and has gone under the
President’s Rule oft and on. There
wag no stability of Government there
tor the last five or s1X yeats i Main-
pur. For some reason or the other,
money plays a big role in the party
politics of Manipur. I am not discus-
sing any individual party. But, in
my experience in the past, for about
s1x or seven years, I have seen and
noticed, and notice with anguish, that
the people there vote tor z particu-
lar party’s candidate and, disobeying
the mandate of the people, that parti-
cular candidate, when he got elecled
with the people’s mandate, people’s
verdicl, changed sideg and because of
this kingd of changing sides by the can.
didateg through defection all the time,
there has been insecurity for the
existence of the Government there.
And, Sir, this buying and selling
could have been stopped if the origi-
nal decision of the undivided Cong-
ress Party, as the ruling party, was
accepted for passing the Anti-Defec-
tion Bill. That Bill wag sent to- a
Joint Select Committee and then it
did not see the light of the day. We
had some public discussions in diffe-
rent formg in support of it or against
it angd it wag founq that it wag a very
sound principle that a perso- getting
elected on a particular party’s ticket
must continue to be a member of that
party which gave him the ticket and
if he ceased, at any time of his life
during the five years for which he
has been elected, to have any connec-
tion with the party which he repre-
csented, if he defected or joined any
other party, he should be debarred
from the membership of the House
and that he would have to ask for a
fresh mandate. Thig is a very solid
and sound principle for parliamen-
tary democracy to flourigh in this
country. But, unfortunately, neither
we as the ruling party of that time
not the Subsequent sovernments ever
pursued the Anti-Defection Bill. This
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is the only remedy for bringing about
stability of Governments, especially
in these far-flung areas.

Sir, an ambitious person, who wants
to become the Chief Minister, or his
party goes on buying the MLAg,
either by giving some money or
through the allurement of minister-
ship. And that is how it eats away
the vitalg of a healthy parliamentary
democarcy and politics of this coun-
try. I§ is specially more so in
far-flung areag which are yet to
come inty the mainstream of the
life of the nation which are
not very much close because of the
geographical reasons. The people who
live in far-flung areas. in the States
of Manipur, Nagaland, Mizoram, Aru-
nachal Pradesh and in other regions
also always feel a sense of neglect.
They always feel that the nation and
the nation’s Government the elected
Government, are not taking that much
of interest, that much of concern, for
the local people as they deserve Dbe-
cause nearer at home you are liable
to draw more attention to yourself,
Sir, if you are far away from the cita-
del of power, they seem to forget
that you still exist. So, with this sense
of neglect they wanted to solve their
own problems, and while solving the
problemg some of them got misguided,
some of them got under the influence
of some foreign agents, some by coun-
tries which are not very friendly to
us. So, insurgencies always occur. It
is high time that we took a closer look
on insurgency. Are they anti-national?
I feel, not Are they dissatisfied peo-
ple by nature? No. I have intimate
knowledge about these areas of Mani-

pur, Nagaland, Mizoram. All these
people are highly sensitive people,
highly decent people, highly simple
people and highly aducated veople.

Under the British regime, you know,
Sir, in the North-Eastern Frontier
they had a separate zone for army
recruitment. All the time in NEFA
and other places, the British Govern-
ment used to tell them: You are not
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the citizens of India: you are our
friends and we are looking after you.
So, what ultimately developed was
antipathy for India and sympathy
for the British Government. That is
how they were trzated from the very
beginning. p

Sir, you will be surprised that
during one of my visits to one of these
States—I do not want fo mention the
State I was addresseg publicly as
‘our friend from India.’ And 1 was in
tears. In a public meeting, T asked:
What have we done to you that you
cal] us ag friendg from India you do
not say that I am your sister, you
do not say that India belongs to you,
You are an Indian? Then, in 5 pri-
vate talk I came to understand that
they felt that we do not stand for them,
they felt that we never gerve them
loyally they felt that we have utterly
neglected their basic probiems—pro-
blems of poverty, problems of econo-
mic development, or having a sympa-
thetic heart for them. I do not blame
them. Some of them went under the
influence of foreign agents and
foreign agencies. Tf anybody 1is ot
be blamed we blame ourselves. We
blame  ourselveg for this ulter
neglect. It is high time that we under-
stood their sentiments. It is high time
that we understood what they want
from us, we understood what are
the basic problems they are facing.
Mainly it iy economic, mainly it is
emotional and it is also a sense
ot neglect and neglect all through.
There s no rapproachment
anywhere. There is no sentiment. As
a result of that insurgency takes
place on account of provocation by
governments and couniries inimical
to India. They give all assistance trai-
ning and resources to go against the
Indian Government and against the
peopnle of Tndia. So, insurgencv has
to be lookeq at from this point of
view. There is a (Governor sitting in
Assam How many Stateg are under
him? Four or five States. They are
having Lt. Governors in some of the
States with very limited powers now.

>
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Excuse me for saying what I am say-
ing because I am saying on the basis
of my past experience. Take the case
of Chief Secretary and other high
officers. What were they when they
were posted in these areas? What
were their personal resources? And
what ig their personal asset when
they leave that State and when they
are there. I have seen and seen with
conclusive proof that none of them
was punished. On the other hand,
they have been rewarded. Some of
them have gone up to become the
highest officers of the Government of
India. Sir, at one point of time, there
was a Chief Minister, not very long
ago, who openly supporteq the peo-
ple’s Liberation, Army in Manipur.
This People’s Liberation Army was
an underground and overground
army. Why do I call it an over-
ground army. It is pecause if the
Government knows about the exis-
ience of this underground organisa-
tion and if the Government cannot
negotiate the reasong for thejr under-
ground movement and if you promote
one of them or reward one of them,
it becomes overground. One particu-
lar individual who was getting all
supprt and giving all support to the
underground movement was getting
all support from outside agencies, He
is now an Ambassador. He had been
with the Chinese insurgents through
this P. L. A. and he was getting Chi-
nese arms and ammunition. These
insurgents were getting all support
for the P. L. A, and this person con-
nected with that movement and utilis-
ing his very high post and position in
Manipur, ultimately got posted as an
Ambassador. 1t was a reward for his
anti-national artivities. How long are
you going to cover up your weakness
in this way? This ig not the way of re-
warding one person. You can win
over one person by rewarding him.
But you are also showing the way to
others indicating that this is the way
that we understand and this is the
way by which you will get our sup-
port. Go against us. If it is not en-
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couragement by the Governmeni of
India, what else is it? I would like to
know it. If I am incorrect, kindly
correct me. But before you correct
me, I want to tell the Treasury Ben-
ches through you, Sir, please find out
the facts, the truth and nothing but
truth. I am also in possession of the
truth and nothing but truth. (Time
bell rings I am the only speaker from
my party.
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THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE):
There are 8 gpeakerg in the list.

SHRIMATI PURABI MUKHOPA-
DHYAY. I will be very short, There
are many people playing havoc, There
is corruption and defection. Ag I have
said, the Government iy ecouraging
defection. The Ruling Party which
has been encouraging gefecction all
through has not alloweg the oppo-
silion Members to form a Government.
Instead, they have introduceq Pre-
sident’s rule. There are problems of
Nagas. Kukris and the plain people
and the economic rehabilitation of all
these people wil be the only solution.
We fing that there is only one cen.
tral project. Loktak Project. Then,
what ig th: employment potential?
When the project ig being implement-
ed, there may be temporary appoint--
ment for the people.

4 p.M.

This will give hydroelectric power.
Thig will help irrigation. So. this has
to be constructed and completed as
quickly as possible as this will serve
some problem of irrigation, some pro-
blem of agriculture and some problem
of electricity. Other than this project
there is nothing else, neither a Gove-
rnment of India project nor a State
project, to absorb the unemployed
youths, to absorb the under-employ-
ed people, to absorb the agriculturists.
Sir, economic backwardness is very
acute in our Eastern region. Specially,
ag we are discussing Manipur today
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1 will concentrate on Manipur, As
I have understood from Shri Sisodia,
State Finance Minister, he is asking
for Rs. 57 crores at the moment for
five months, that means it will just
be over Rs. 10 crores per month. Now
please remember thdt they do not
have such a capacity of local taxation,
they do not have other resources to
mobilise funds. They can live and
sustain themselves only with the Cen-
tral assistance and I am sure, you
know it, Sir, that till today whatever
Manipur earned locally the Govern-
ment of India has given at least 100
times more than that. So, knowing
fully well that the Government of
India’s assistance is necessary, I do
not feel thig is an adequate amount.
On the eontrary, it is too little as a
help even for five month. Then he has
said that Rs. 7 lakhs or something
like that have been earmarked for
employment. What employment po-
tential can be created with that little
amount and what is the employment
potential? There ig absolulely nothing.
1t is impossible to absorb unemploy-
ment locally. There must be Cen-
trally-sponsored schemes. 71 do not
think it is possible for them to under-
take any Centrally-sponsored scheme
within this budget amount of Rs. 10
crores per month, I feel that the
Government of India under the Presi-
dent‘s rule has not done justice to
Manipur, There is the acute problem
of economic backwardness which is
the main reason for backing if there
is any question of law and order, or
if there is any question of insurgency.
You have to help them more so that
they are brought into the mainstream
of national life. They have full faith,
implicit faith in the Government of
India ang also in the Indian nation as
a whole and in themselves.

As the time given to me is too short,
I would only like to say that the
Government of India should change
its attitude towards Manipur, allow
them to have a stable Government
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there and if you find there is no
possibility of having a stable Govern-
ment, pass the anti-defection Bill and
then ask for fresh elections,

SHRI N. G. TOMPOK SINGH (Mani-
pur): Mr. Vice-Chairman, Sir, I rise
to support both the items under dis-
cussion, the Statutory Resolution and
also the Appropriation Bill itself, I
would largely dwell on the General
Budget which is more important for
a backward State like Manipur. Ob-
viously, whatever may be the causes.
the reality is that the President’s rule
is there in Manipur. On going through
the recommendations of Mr, L. P.
Singh, the then Governor, there is
nothing much to doubt that in the
existing situation prevailing then, it
is incumbent on the part of the then
Governor to recommend for the invo-
caion of aricle 356 of the Constitu-
tion, He js perfecily right and justified
in hig recommendation. So there is

nothing wrong technically, so we
have to accept the reality.
Now, Sir, I would like to dwell

largely on the Budget. I am sure the
objectives in the context of which the
hon’ble Finance Minister presented the
General Budget have also been re-
flected in this Budget of Manipur. I
expect that as and when the provi-
sions of this Budget are implemented,
naturally Manipur will grow econo-
mically with a certain optimum
degree of stability and desired im-
pact of social justice.

Today Manipur is in the midst of
a colossal crisis. In every field or
area, nothing is normal, So much so
that the normal laws have become in-
adequate to meet the situation. As
such the Armed Forces (Special
Powers) Act hag been promulgated
and army units have been deployed
to assist the civil administration,
thereby sandwitching the people of
Manipur within the forces of the army
on the one hand angd the sponsors of
the insurgent movement on the other.
Just to present a clear and real pic-
ture of the shaps of things there, I
quote from a press statement in the
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Sunday of 8th March, which reveals
the credibility or otherwise of the
claimg ang counter-claims of the Gov-
ernment authorities and insurgents.
Under the headlines, “Guns in one
hand, photographs in other”, it says:
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“Thig is part of a new strategy
adopted by the insurgents in this
north-eastern region to restore con-
fidence among their supporters; and
release of the photographs has come
at a time when the authorities have
been claiming that the law and
order situation has improved.”

I further quote: ,

“The photographs reveal that the
PLA leader Bisheswar Singh and
hig guerrillas are not far away from
Imphal, although they have been
claiming that their area of operation
is the eastern region.”

This is clear because the arrange-
ment for taking photographs was made
in Imphal:

“Apparently through this photo-
graphic propaganda Bisheswar wants
to reassure his followers and sym-
pathisers that the PLA still re-
mains active though two of ity top
leaders and a few rebels have been
arrested. Sources close to the PLA
mention that Bisheswar has ins-
tructed hig ‘boys’ to intensify their
guerrilla activities—planting mines,
raids to collect money (apart from
extortion) and throwing hand gre-
nadeg to kil] members of the secu-
rity forces (termeg counter-revolu-
tionaries by the PLA) while mop-
ping up operations by the Army
and the police continue against the
insurgents, it is significant to note,
point out knowledgeable sources,
that the authoritiey do not seem to
have a clear picture of the strength
or the number of the PLA.

“On 28 January the PLA orga-
nised an ambush on a group of four
jawans of the Assam Rifles 17 kilo-
metres from Imphal on the Ukhrul
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road. One sepoy was injureq and
his gun wag taken away. The PLA
refers to this successful gun-
smatching as the Yangangpokpi
success. In the photograph (1)
Bisheswar 1is seen congratulating
his men for the successful ambush,
The second photograph (2) shows
the arms captured by the PLA from
security forces, The third photo-
graph (3) showg Bisheswar taking
the salute of the ‘boys’ who
‘successfully’ ambusheg a CRP vehi-
cle near Natum hills and shot three
CRP jawans dead.”
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Another incident was alsg reported
on 16th March. 1981 in the Hindustan
Times that a sum of Rs, 1.35 lakhs wag
snatched away from the Cashier of
the Education Directorate at Imphal
and from the Development Block
Office at Jiribam. It has been taken
away, at gunpoint maybe,

Therefore, Sir, the question for
Manipur before this august House
is basically not this Budget or
this or that allocation of funds
for this or that purpose. The
basic issue is obviously political.
So. until] and unless political
stability ig established thjs Budget
will naturally fail {0 bring about the
desired impact and, on the contrary,
the possibility and likelihood of a
major chunk of the provisiong being
pocketed by some unscrupuloys mid-
dlemen or clever persong also cannot
D rualed out, So, Sir, what I would
like to urge the Government, through
you, is that with thig Budget let the
people make a start with the right
perspectives in the right direction. T
say “in the right perspective” because
every Plan scheme in thig land-lockeq
State appears to0 be lopsided, miscarri-
ed and misfired. To cite an instance,
a reference may be made of the spinn-
ing mills in Manipur, Where ig the
raw material—cotton—for thig mill?
This was establisheq during the six-
ties. if not earlier, But where ig the
production after two decades, if not
more? This is a big question mark
Sir, Another instance is the multi-pur-
pose Loktak hydro-electric project, ag



Budget (Manipur)—
1981-82

[Shri N. G, Tompok Singh]

mentioned by Mrs. Mukhopadhyay.
This also was ineugurateq during the
third Five-Year Plan period, The
target date for commissioning of this
project had been postponeg not less
than three times, if not more, Even
now also, another postponemeni for
the commissioning of it ig being awai-
ted by the people whose patience is
almost exhausted, What people re-
quire i not the explanation for the
postponement bui power, energy,
irrigational water and s0 op and so
forth, So, Sir, please imaging the life
conditiong of the people, 86 pey cent
of who live below the poverty line,
with ng drinking water, with no powar
even for lighting purposes  let alone
poweyp of indusiries, Sir, the water
management there ig practically pj] in
spite of the heavy rainfall of 50 to 60
incheg a year. So, despite profuse and
abundant rainfall and resultant stre-
ams ang rivulets flowing all over the
Valley area, there ig no drinking
water, there is no hydro-electric
power for the State, Now the gtark
reality that remains is that in the rainy
season soil erosion and inundation
causing a heavy damage to the crozs
of the Valley irna tako place and soon
after the rainy season there ig the
scarcity of drinking water and alo
paucity of irrigation, So, Manipur is
suffering from scarcity amidst plenty.
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Regarding mobilisation of the natu-
ral resources, while the nature ig so
kind to Manipur, the two items, name-
ly, forest ang egriculture are to be
stressed upon in any scheme of things.
Tn the pre-Independence days, Mani-
pur was a surplug areg in rice,
vegetables ang fish. These are the
staple food iterng for the people of the
state and it used to export rice to other
adjoining areas like Nagaland, Mizoram
and some parts of eastern Assam also.
Now it hag become a deficit area. My
submission, therefore, ig that, over
and above the short and long-item
micro planning in the areas of agri-
culture and forest an immediate pro-
gramme to briag about an economic
break-through has become g must.

Likewise, regarding flora and fauna
in the State, the nature is so kind that
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the State abounds in numeroug medi-
cinal herbs and plants and rare gpecies
of animals, are available in the
marshy areas of the southern portion
of the Valley. There is one gpecies of
deer known ag Brow antelered deer
which is internationally recognised, It
wag abundantly available some 4ten
yearg back, but ncw the number can
be counteg on fingerg and reduceg to
near extinction. So, my submission is
that if a project for the protection and
creation of environmental conditions
for breeding this rare species is un-
dertaken, there cen be no two opr-
niong that the project will earn foreign
exchange. That fact iz there.

Sir, ag regards the minerals, the re-
port ig that o¢nly 5 per cent of the
8,000 sq. miles kas been surveyed and
the rest up till now has not been sur-
veyed. Sources other than the Govern-
mental oneg report thag there are
symptoms of the existence of Plate
junctiong in the easterp regions of the
State.

This small Staie with huge potentialg
hag been long suffering from a pro-
tracted neglect over thirty years now.
So, quite naturally, the outcome is the
unrest in the youth community. If one
undertakeg an ir-cdepth study of the
situation there, one wil] find an eco-
nomic derailment at the root, produc-
ing frustration and thereby creating
law ang order problems eruption of
unusua' incidents involving law and
order problems of the worst type and
magnitude. My sukmission, therefore,
is, to bring about a de-fusion of the
situation in Manipur and the other
adjoining areas, u separate Ministry
be set up exclusively in charge of the
North-Eastern Zone, combrising Mani-
pur, Nagaland, Arunachal Pradesh,
Mizoram and Tripura; if not that, at
least one cell jn each Ministry be set
up charged with {he exclusive res-
ponsibility for the North-Eastern Area.

Thank you.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE). Mr.
Surendra Mohan ig not there, Mr.
Biswa Goswami.
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SHR] BISWA GOSWAMI (Assam);
Mr, Vice-Chairman, Sir, T gppose the
Resolution moved by the hon, Minis-
ter of State for Home Affairs and the
Budget that hag been placeg by the
hon. Minister of State fop Finance,
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Sir, the proclamation undey Article
356 in regard to Manipur, wag yet
another instance of how the ruling
party at the Centre misuseq this pro-
vigion, Sir, the Governor could have
invited the leader of the PDF to form
the government, The PDF was in maj-
ority, but instead of doing that the
Assembly has been kept under ani-
mateg suspension. I do not know why.
The same Governor followed a diff-
erent procedure in regard to Assam.
He invited a minority party to form
a government in Assam That party,
although it is a minority party, has
been installed in power i Assam, but
in regard to Manipur he is not pre-
pareq to invite the majority PDF
party to form 3 government,

Sir, it is surprising that in the
report of the Governor, he even did
not hesitate to mention:

“It may be possible for one side
or the other to gather, even from
the present House, adequate sup-
port toc be able to form a gtable
Ministry.”

What js the meaning of this sentence?
The Governor has indirectly indicated
that the game of political horse-tra-
ding will be let lose in Manipur,
which the Congress(I) ig doing
in the north-eastern region already.
But at least we did not expect the
Governor to say that and encourage
political defections, He hag mentioned
thig in his report.

Sir, Manipur, and for that matter
the entire north-eastern region, ig in

twmoil, But why is it so? The
Manipur people are a fine set of
people, You know that the Indian

culture flourished in that corner of
the country at a time when it was
inaccessible. Why have those people
who embraced the Indian culture.
who embraced the Hindu religion,
the Meities today revolted? Has
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there been an analysis of this by
thogse who are at the helm of affairs?
Why have these people revolted to-
day? Sir, the entire north-eastern
region hag been totally neglected.
Manipur has also been totally neg-
lected. There is no industry, nothing,
no railway line. Not to speak of any
big industry, not even a medium
industry is there. The only solitary
project which has been taken up, has
not been completed, and God knows
when it will be completed, that is, the
Loktak Project. So, while economi-
cally Manipur hag not developed,
educationally Manipur has progressed
very much, Every year thousands
and thousands of students come out
successful from the colleges and uni-
versities and they become unemploy-
ed. Sir, the population of Manipur is
about 13 lakhs and out of that one
lakh persons are educated unemploy-
ed. Their legitimate aspirationg have
not been met. There ig no tendency
in New Delhi to understand the pro-
blems of the north-eastern region, to
be sympathetic to their legitimate
aspirations. I am sorry to say that
ithose who are at the helm of affairs
in New Delhi have got no idea about
the people, about the area of the
north-eastern region. Sir, why the
Manipuri language has not been
recognised  constitutionally, while
Sindhi language can be recognised?
That is also another reason why the
youths have become frustrated. The
Manipuri language can easily be
recognised and included in the Eighth
Schedule of the Constitution, The
Sindhj language hag been recognised.
Similarly there are other languages,
Maithili and others, which can Ye
recognised. Sir, this total neglect
and apathetic attitude towargs the
legitimate aspirations of the people of
that area have leq to serious discon-
tentment among the people. Sir, I
may mention that the founding
fathers of the Constitution of Tndia
envisaged a federal India. that is, 2
union of States. In the Constitution
the word “State” hag been mentioned
in the place of province. They deli-
berately mentioned the word “State”,
Sir, it I may be allowed to say, the
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main reason for thig discontentment
or insurgency is the fear, the appre-
hension in the minds of the people of
that area that their identity will be
lost. That is the main reason. But
unfortunately here that is not realis-
ed. We have accepted the theory of
a federal country and linguistic
States. And by using the word
*State”, it hag been admitted that
these nationalities, the smaller
nationalities will be allowed to flour-
ish, there will be no attempt to
dominate’ them ang there will be no
attempt to suppress them. Bul un-
‘fortunately, although the people of
that arey are under this apprehension,
no attempt hag been made to remove
that apprehension and no attempt has
been made to give a constitutional
guarantee so that that apprehension
is removed. Sir, I quote a few very
important lines from an article by an
eminent person, Prof., B. K. Roy
Barman, a Professor of Visva-Bharati,
Santiniketan. He has said:

‘Obsesgion with the so-called
mainstream of India, culture blurs
vision, Local traditions ang emerg-
ing cultural forms are looked upon
as potential raw material to be
moulded according fo 5 so-called
all-India tradition., The meaning of
the structure of India as a federa-
tion consisting of States delineated
primarily on the linguistic princi-
ple has not been seen to its logical
end. Tt is natural that as a sequel
fo rapid economic development, the
demograted composition of the
- States should change. But there
is no provision in the Constitution
guaranteeing that demographic
shift; will not eroding special
prorogativeg of specific cultural and
linguistic  identities, historically
associated with specific areas. In
< this matter the expenditure in the
.. W.S.SR. may }>e examined.”

Sir,. this iy the observation by an
eminent scholar, So these apprehen-
sions should be removed if we want
Jla bring peace in  that region In

{RAJYA SABHA]
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Russia they have solved it. In the
Russian Constitution there ig protec-
tion for the smaller nationalities.
In the Uniteq States of America
they have got provision for double
citizenship. It ig high time we pon-
dered over this matter and evolved
certain measureg so that this discon-
tent in the sensitive areas could be
removed. What ig going on in the
north-eastern region, including Mani-
pur? There hag been a large-scale
infiltration of ‘foreign nationalg into
thoge small States. Lakhg and lakhs
of foreign nationals have entered
there. Although the people of Assam
have been agitating for the last 1%
years, nothing hag been done by the
Central Government. The Central
Government wag only interested in
suppressing the movement. Yes, they
can suppress the movement for the
time being. But it wil] generate fur-
ther dissatisfaction; it will generate
further discontenimeni it will jead to
further serious congequences,  This
fact ig not being realised by the autho-
rities in Delhi. In Assam \ghile the
leaders op the movement were willing
for a dialogue the Central Govern-

ment ig not willing to invite them.

_They have installed a minority Gov-

ernment in Assam while people were
demanding deportation of foreign
nationals, Ang do you know what

the Government ig doing there? And
do you know what the modus ope-
randi of the foreign nationals is?

They enter inty the region ang en-
croach Government and forest land
first, then they demand settlement.
Mrs. Taimur’s Government of Assam
has already stopped eviction and has
taken steps to seftle Land with the
encroachers. And the Government
ig going to allot land to them and it
is going to regularise thpse foreign
nationals in due course. After the
instalation of the present Government

.In Assam posterg appeared in Bangla-

desh in which people were asked to
enter Assam. “Assam chalo”. “Lat
us go {0 Assam}’. This hag given the
encouragement to the infiltratorg to
infiltrate into Assam. Therefore, this
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We must realise the legiti-
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attitude of
change,

maie aspirationg of the people of

Manipur, of the north-eastern region.
We must take measureg
their apprehensions.
to allocate more funds for the econo-
mic development of the region. In
Manipur there is ng rajlway line.
Whatever transport is there, it is very
meagre. The people of the region
are handicapped by the lack of trans-
port facilities. The Government,
therefore, should take appropriate
measured so that the region may be
developed. So far ag employment
opportunitie; are concerned, unless
industries are established, employment
opportunitie; cannot he created. I
hope that the Government will take
masgive measures in order to deve-
lop the area in the interesty of the
integrity of the country, in the inte-
resty of the nation,

Lastly I would like to gay that the
preseni situation in north-eastern re-
gion hag posed a question whether
Indian democracy will give protec-
tion to the gmaller natjonalities or
not, That question hag cropped up.
It ig time that those at the helm of
affairg looked into this, studijed this
problem, and took measures tp pro-
vide constitutional gafeguardg go that
the linguistic znd cultural identities
of the smaller nationalities are not
destroyed, so that they are pre-
served, because, after all, India ig a
multi-nationality counfry. This must
not be forgotten. India is one and at
the same time it is many. With these
words I conclude.

Mo ¥ AFEAAT @ ITENERA
s, wfrgr swR @ F qEfEw A
TF Wi faeg weda geae W @
YT zaw cfogifas wger woaT 2 fe
aqe fqy a8 s @9 gww wda
gar & FAF W fgm W
} T Y GG F AT FUT F
for & s GF g1 9T a]
ffgmr § ogF FT HTAr qANT

must

to remove
We should try
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FOF T F TR FH T &9
W7 AT | 9% WERY, Ud
afrgr 7 W=l WG omEAR A
aft w1 fawa Qar =far, gt
¥ s ag are-fard § O seEr
FF @ fgr war § 0 Sg oW
gz & W # gEy g, SAE
g fawms ff ok s g ¥
Y ¥ we gArs ¥ g ¥ &
Afmge # TE & el = i
THET  STRT AGKD @l WGR AT
g gt fow ® d6 g€ www sl
e & AW A W wR
I vl % wfw STEs
T, AIYCETE @ AW SAHr  GEERn

afr ®i qe TS an &= fwar
gaT & | AfT A, 1980 T W
qA1F g A IE AAE F FEE
(wg) W& A FEw 13 dE
facdti 1 T 13 @€ 3® fadi & g
30 & W 1 ¥ 26 @ISR 4O
fer @ 1 F% dae Ty W™, wW
¥ F0F wOAE O AT F AW AN
g (wi€) ¥ mfae § ™

o
lol

T frar AT, ag gATH Aedfa
T T WA ATH IZA g @ § !
g Fg Tr fR oagt 9T @A
(smE) F Fafret @ | g Pk
AT TF qIF aF J9r | I A9
oS QX AT OF AER A qEg &
Afadea & a1 T T @ F 10
qzex AAr e SigET gEQ A
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wifea sidfes s ¥ oW W
2 1w AR AT A Ay
EATT AT F g AW F A
Faw (wrs) el agt W= oagww |
T W@ AR ader 3 g W
Gdmdt § 98 Q@R 9gEd F@l
™ 9 # WA W g ¥
@ # wiowr @t Td w0 ot
feafg & @@t @1 =rfge @
Awdd T U owJ@ g ?
AN A ag = @ 5 osw s
AT A T T I ]
ot @ uswly w5 & @ frar?
G =it wegr w qAET Wi i
o fag @ ganar 1 far ofent st
qz@ HEwr 7075 41 AW W
AT A gOT o W M FTECCTNR
i feafe & & ? agh av ot AR
i @mrfas =1 ¥ adr wwn Tifge
qr | Fgi ™ W fAAd qw
SHE! qAT FX T qBd f@ ;@ AW
FWIT a1 g ¢ ¢ aAfga  dqm
T femmar g wimw @R
F AA F TR AT A &
w& Tl owem few g @ At
T A 1 FqEr TR Far 2
"X WET 9T gAY I AT AT
aft & | T T gmu gl
mr%rgl?wwﬁvanggm
fw trw'mza qEINT AT HAYEE
oW & oRmer &1 we e
T LW oWl ¥ oquw 9 fEa
IE T FW &, ag & 70 snaar o
Afpr T feafe ¥ Odwelt #
W fogr mar aife fumst &7 ®Q9
HOFR ®T AT JF, S wn-faaw
g 8% AT 2| 2few & w%
¥R ww ¥ F@A (mE) woww
E et (O 1 T B O i
T amE (WME) W owwA agER
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FAT T WAA I FOT F1 /Al
o 91 | mfww FET gw@wT J
g% Tg wWaa< fgmr 1 agt #
qyFEt A A @I AT 1 AR
T wUT Ty el ¥ oweew O
oMT FAF AG I @ § O A
qX feeeht § T w0y @ §
T WrAT warEs = &1 fga 9T A
g, zafwg  9ma Aad FoE @
W@ E | garez NS gL wng wew
fea wew AT & ) o) feafe ¥ #
g AT gt § oA e =@
T F WEnE ¥ W ¥ ow
ey AT wen w® g ! fadd
g & Fg wE g o v
LT o 1R C L
FL AR UF AT qMU 1 fRA @
o€ yw g M oo faew
FE W I R @ F WA

F 9 g, AIVA FT 9w ¥ 1 3
q@ ST W IW A AT T AR
W W AR W UF R % fqu
T FUG qE AT OFL AT F1 R4
faelt g & @OIT &1 29 19 9
w0 g (A1) # qqrAt 7 famre fman ?
e we qgl frar & & g e
g fFozgEr oAt FOr R 7
oy sAer fras dar @ f& o=+
T EHT 3% wRE H g, §fae
g 3§ fawy ov @ 5@ + fau
qa1C AE 2 1 ag 7 a1 faen 7w
¥ wgEr T a7 a0 g Ak A
® HEL W TVIAT G F
FT IOFT & | WP, qFT g
ug & 5 s ag R qoiqar Swre
e €T ifewr &, M q@¢T 9T 37T
qil WX AT 49U fARE W

a7 AT I AT T e o
maraiey fafs & qwr @ @}
1972 ¥ wgw, wa winge w5 q3.
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IR FZT HAW FAT IET | 1969
¥ g gfqw wey a3l T a1 99w
oF gRafE FEE W Te mifwar
I A SeR guar & ardas
FW A9 MfAAT TATE & | TaW
Tz f& & Lo L3}
wfear Ft gt fwar g, 984 @
T gaigs 7@ gWr AT &g ¥
"l TE | SRR fgataw wRw
& & qu ST &1 T 2 frar AR
aforqe #7 Iqem A | FROT ST o
2 ax afgr & @t 7 w71 R oag
T I9em @ @Y g A Sy
YT AT JF § AFT AT T& WY
F@ A1 W T 1 EREH, AT wGASAT
g A W@ F Aty affafaw
29 &1 wuT fRar or @Y SEE Y
FIaT Ft grayr Frar omar o &
afrge & @i & fm e @
sEeAr F TR AR SAs Afw
fatsit ok s Fgw AR o
T 9N @d F fag wEea et
ST | TGF @7 aF ﬁqﬁm’ Frfe-
A a1 SAeTfEr w1 gt ¥, 9
fae @Y go smgear & Afew g &
qr @nit A fowraa & osAwr
frmy avg emta @ v AT 3 AR
gl afomw ag § f& b &
aratdy, wfgr #T gd §ga
vifers 937 g E 1 @I F WS A
T AT E | 1956 ¥ a@g 9T 960
feeiriier g% 1 T 1971-72
# @gt 9 1099 franier g¢ ary
fF 130-136 franiier @gF =@l
93 15 quf & TRT A 1 TAAT
&, WM & AT gAT FY J@l
aF FT g TET IT 10 ATF  HIETEY
¥ 2dlg &0F & @7 & ST FA
FT FH ¥ AT, IA K 0
dfFTIAH ¥ 1 1@ F FOT AN
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n&E & YA AN, FEATEAE
o aw ¥ Waezs &1 foag &a § 3
D afEn ¥ ¥ oF sl QTR
g Fgi 9T Wt F wex afe
goifa a8 it ar v e, T
FAATT FATAT T qFIC § | A,
ot frafaaar & o dwfar & sawy
gAw Ay &y ard g0 w9
JARIT ag 8 5 e @ meae
g3 TN faenet § ST Sy sarey
faagg 37 N Ja7 ¢ S99 A=Y
faer iy & 1 wfsawa A gefra-
fea w199 & S @I ESTAIW
F9 safal 3 FFIA0 G, WAV A
foofr @Yt & 1 &1 MeFEE, ot afe
AFAN F, I AT ATAGART
WEL @ AF & 1 AZ TC 3H-
Tt &1 oF Q9T A g3t g e
WY FgIHAIHT 2T 39 & HIT ITH
ITU FY AQT F foar arar g #A
IgH Ay F AfEEd A oag @
aarst w1 feear waArd 1 A 8w
IFF FIFTET I(H AT SHET Joow
frar Jrat & 5 1 #0380 qME@
F IgAg W W T 3 fam
faat war @ 5 g7 @i faw oF
FOT &1 a1 | afsqF §3, qrasAE
qgr I FAEATL A I T9T A
AT J'TT SR OF 9T ag O
fF 1977 #S1 w9g 9T FY aTH
& wex w1 ad A ;To Fo AEE-
fog ag = 79 & fremigo
qZ qg7 F AAAAF 47 F AT &
& gt & WIT FF AET A
feafe fradt gae @nit za@ =t
AT AT AT gHATY 1 FAT
2T G-fAaE T FEF W & FI
agi a7 Wad * fauaaas s
#1 Q7 Afaw aArE g IGHT 0% FE€q
fear 9 fAo T SeAT &1 9%
A wisfadi & fag . . | (gug A T
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S, OF &1 AT HEH FEI
g1

gl X UK T FI AKAF LF
TRT A} UF ABdr F' e 30
wqar § 1w uE e 0 e,
Bl & M FT KA d9 T
¥ foaar § ® T@ gX wwST A
gfee & s frarg  fosrar gran
aferge ¥ wfy afe woq sEa
gft afm A Agg =@ T o
g | Wge, ag gra W fefa #
Y gW ¥Ed § @rATfad ' ¥ Ay
# wEdw & 1 A HEAW a@g &
wE Ofear H, AT IE K, W@
@l ¥ g ¥ dar gmr g o
afe s qgr 9y araw ofard
4T | 987 9T FE A H ASTSS
Yade T W@ F | TF o fadE
fto THo To & &, Ao FATIH firar
F &\ ag @vr wgrar § sw e
IFL AT WA & HR ATHE &, qe-
qz ¥ St fF oF 3T a1 § gEET
TR fEa A ael § agag d
I ofEE & SETdl g s
FL & Iq% AT G AT 1T |
femlt & 99 "ay ot ard & o=
Fgi 9T Mfeat It & A I
W FT FEN GT@ERANTHTS
qAA qIarg + Ay av feeelt geafey
F A1 9X @Y AR Fe 919§
I aeT WY 115 oo 78 et
qWIT § | AGIET A AT A @
¢ W@ g aEr ST f uw
AN Ffre aE F Jaml
q u T ag s oF e
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g oW Z, TH 4vg @ sAased #
I &Y AI¥o Fo {1y Mg AR ow
vez fafaezw #Y a0F 7 aifers wgraat
W fagdr g 1 H Ag SrAdr gwe
gaY St @ Ard Frar & 9k H
FIAFY T@T & IT qE | T =]
T oar 3 ! T o§q &1 ;AT FX
FITET  FEAT ATfRu T 7Y A
q1 3% 9geT &A1 Jrfge 5w
FIARIT FT AT FT | HZERT, 100
F oFOq qE A wFE, A
WO FT AFAE & TF0 8, faed ma-
3T G A 80 (WA BIAT AT TH
13T GF F VT AT GHIN AHT
F Famn w1 fFar g w1 §
7 9% § & agt o T fafd
aq @ T I qEAE 1 T WA
gaomd HIX 3@ &1 ad g 1 TEr
v fafmal & faeg wieE@a s+
@ g | &@wfas & ¥ #gl AT
g f& 85 g Ay @7 <X & | TTET 9%
@Y Aifer Qe Foyrga v,
TqSF A3, UH WY geEr W gy, wEr
Amar g f& o 1 A T fasrr
agt gad aegR( Wy, o
feafe 7 5T faty @R 3w WA
A freelt & &) oy WO A
T g off f& ST |t "l sAErg
@ ag F ST g fF g IR
a3 & wg g faa g =m
q€ F1 w1 a0 A g ferg
g9 F fEaem® e Jerdt g )
g AR wegw FamarstE I E
A ST faar wva WA GIFT
Fagi ¥ AW FT AT FT TE
FE  H#IT HIA  qwm fgdl 9%
fam< A B s gt A fauy
woAl wrfa T 6 IRFT AT fAAT
s wfgs arew @yl ov fae aig |
qW Y @Gl 9T Yy awgeT
TARA #§ g, armE ot W waw
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waEgron S fratey g, T frafa w
& Fotar wv {009 uar F1 38 9T
fear st T ufe 4 syme |
age eqifer w7 AR § A wvae
T | FRE ATH T Fo GEAATH
THUT A e VAt § ol v
=1fge 7g gqr?évrq.n'qwn Traifas
fragt =1 yTmTOHD & § )

st wwAtr R (fagre)

IIGATEST WEAlG, B SOFAEWA T
AT FIHT E | T A WG fag
T S AT € wHAT qWAH AT |
St YT qavas o [l & wEw-
syed g fwdl A faadt g & fadie
I TEAT & | AEATAN AWTHE ¥
fagtg gar f&v fageT # gmr Mo+
fastisr & gur 1 gHIY mmw H
o0 g Wiy uga gy (4B
& wgar o, w@f guad wW A, Wer
TRIv §9 & aF =) o7 o

JUUNTERST WY, HIHTH |
KT T ZHT AT I HHH &
EE G 1 7 &1 ¥ THA F FA
FFIT ISt QA X gt Y €T
£ gl wEEwEAT §, agr (vl oA
fodl & & fadtg 1 saer v
Y S W AT A qE
W FETHS qIITUT oTFd S gHIQ
afdt & ®aer qar w9 g
A A el & w7 # a1 AT TR
& AT @ v oy o fadan
T g N g greerssr ¥ Iy
TF AET faer g fF wiot gy ser
T AT qeaferer 3

JuyaTews  wgray, wioge qog
e ufeqr g Gyt wr  menar,
14 7rg § =AY Adr snfa & avr
ot #emdE § aaw wfuw e ¥ §,
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ToH yg forg @m0 g1 7 wioge
WAL AT s WY Q@ 5@
s § vt witee fewa fear
2T w1fRu o1 wAEGT & ¥19 T
wEr g g1 fowar sofuw fawr
g =AfET ar Wi gid ¥ HEE
IHHT W&l € U ag At | wEl §
fan ® % wrst gAR W fawfya
gU & gatww & 7 Wi wew fawfan
W& g &1 SHal wifuE glerr ge
W&l g% € W W Hide T FaT
wre wifaw g st =l gl
gl ¥ W Al & weel g #
forrd wTvor Sod siwv wEAT A
AT we T & s whrgr 7
# 7 edifee ) whwge i OAE wE
B geE) W & Pk ot frraer
&, qze W § o W AW
ifeay v SR AT &, Fad eI
¥ YT GOSAH TEEG | ART wAA § |
wgl %1 wfgy #9e a4 ANET &
afasr @ fow o wioie &Qse
FT AT@ TIHT 19 whorgy wredE
& feom st aredE = fwsaTr 20
Ffast gy H, WD #a‘yarwz
T g I foro wee @l A
forg & afam wfrge & S #aw
WEA FHWE FwaT g 9ER  f@m
mee W@ g 3}AH T B
IO 48 IaF ame § afE IF
q THET ATIRiE +FY Gy 3

HAZIATAHE (9 TH! qMT &
o waq Efa 14 wwm N wadD
¥ uF @ Ay g3 fog wred) @
Agl afew 9a Aforge & e el
W FHIT {3 § Il AR AG
fradr &1 A A oo o fafese

T ¥ I wEAw  gEr
QTHIT K FHEwr  mEtuque e
g W OIY g | SIHATAN HYFW,
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ywaw # aw g 5 Ag foe asig
& uforge ¥ 71T A T QWS
fax ¥ g v ar@y & foag
greefafady mdl @ afwa S8 =
F1 fo#m@ 7& & Tt & wg S
ox wror g Ofw oo @@t A
ATFIT H, qgi F AAAT FT, q@Gl
# STAAT FIHT FE @ wAT

TrmaTener waYRa, wsarfw {w
gaIk s fow 7 w7 g B aEw o
faadfiae € gur. ag o fasy
far ggx W7 W3 qF QT A
WM & | MM F I 7 AT F@
&ix § fx agi & wfwd 51 o9
aqrEAr R g ava fedr @ faedr
FQA [N TR F EFAT AT E
N aff | NF &, F@r w1 Agl
qry &1 & qar a=ar § & =ife
ot fw dd 9UE F, AT 4@
it gwr §, famfaa wim zA widy
wt fegemr weEwv afys & =fuz
¥qAT I7 qatad F SAr 1 fRET
w3, g gwix  Effmd 9,
TrFzd 17, 2ag o, fasd arg, o
45 a7 famre ¥ fo q@fwa g1 A%
anaw A fawra fxar s, qorede
fagra fawar smg 1 5% 3g A
F q fafeedl & & 719 gateT
£ [T F g AG ¥ AT |
agafen swea) g 94 1T & i 97
amnaee w faRg W <@g oA
Afgar < a@r 79 &, I QA
fear, s EfFw o Y gsar
5 fafazd gregaa 7@ @ svar e
agt & fao aregea & gEefs
HIST TREI & AT qZF FFT a9 04
& sar fF sEiT w_r fr farely w0
gerr & agi a9 4%, 3 F AT N
IX TG

Bill, 108!

To Wr AFEAT T FeEgEd Fu
E F——FIX & HIT Fedqesd ar
@ fagTe & & 3 FmE F, 47 IW
HIIT F AW §, SUUAIT F AF§
g A TgT FAT wIF sf awrAT )
TEF ATFTHGAT T oY FAIF A, AFw
A Fogam 9 fawr i g, Res
F1Tor St wifas grag @1 faws qEr
g qigr, § wuAr Nagigids =g FW
qIF | 9gi wAuEsTEHE § OHIT T
Feor g f oFgr &1 Awwe o
FW 9T J&@T guT F

sfigdy gfaxr ey Sy & 3
gt F a5 § ——FF 3@F gz fresm
fear, Fdee foar Ak FWA
Fr fagir fFar & A F @@
AN SOFT FAGAC § AT 7y F A
qates & fagrg & d7g ¥ faww
FT W & v g gvg & Suw
fawig fFar s

—

ol fasgy w39 oY ww &
gAlFmw F @ Hifsw | wfrge &
faw F3w 200 FOT w9aT @T Tl
T WM FU FEET a1 3w
MNT ¥ WF & TmIHr a0 fawg D
FBAT | wWg TR 130 Wi, @
g faoelt 9T w19 &% /Y, v
Y A e 2, IiormA
FE QR THIY WM, SEF O GF
wftre agf gl A AT I
grae § Fatz g Sar g #H wEr
FT qogd THFFTC g AT 5% fag
qrl F ATIEEAT g W IT QAT
F UF  FWE IA T T ALY
T@T AMM, AT 99¢ 97 F&F, o9
G & T W T B, 9% &
7R fraett o€ & Ui a7 @ fwe
FT AT g W fa=d F wiw AT
F—01 SH @Y F A w1 O
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FIT &7 6T FIOE v wfiweae
9T ! =@ JF  f@mr SaEr
g1 wEEl A A am e afg
o FF vy & fB oAy T
agt aE-TN weEr A & g
aFdt § 1\ F WwdT g 1 dfFA
T TR TS AT ST FT AT
g 0 741 adl 9t g Wy TSEd
g ANy 7 oar qriwa ATy A
B8 B T8 WM F FY
EF~-FIET T F ® H griFw
Fi ¥q FE, A T, AT FF A4T
80 WA F AR TN § AR
SN C G S -
g T Smgaaer § " fee
TEE  F AETE 1 A S-SR
TEEN T AT, A [IAWL A,
fagre &, IF? W_W H--I Avg R
FH FEY I
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H WY g A OTEN
fF Sa¥ Twar g1, ag AMEF I
AT @, A IAF wifaw gra A
ATE FTFT TR AT AT L ST F
Air @y & & omww  upfasc
FATT go § AW F maAT @l
¥ vy & w9 3 3@y E 5 mm
FIA PR FT WY AR T AT
A 77 & A GFI gATA WA AT
ggF &, @ IAF feo ¥ s v
&

[saanreasr (=0 wfarg woiw
FAwr) fsrera gu)

R w0 FiEo To THo FHAT
i fagre o1 SET WR¥ W FAr &1
w ANY, I gEen gF A
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QW | SaF emear aq g g o
IAFT WWE GA-NT & fwu W

faqar, 7z 2GT fF S+% wja & W
faady w7 <& §, 9 W\H fr 39%

Mgt W o fawedt £, T wEw fa
3% A HIE TEET £ qAT IaF
agi we8l afaafeds & 1 qEtm
¥ AW AT Are wO fF ogF e
qFq AA F &

AS waqa &1 &rq gffeafagi
nEs @St & @ ) am fafaesd
qS F7 3@ wREAT T FA FAl
g, & dwr o gF a2 fw
A fefed agt wwT faaw
F & S FEr gara fafacd
IR I X ag AAT VI ST
g0 W GAEET @ FA F fHa
FiRr fedi qa At F aer
wiw & g & m frar, dfsr a9
fgas =7 & wadt fagifgat 7 s
7= fxw, @ fgagd w0 @ T
feax wafg amarr aft 1 Fgsy
At g, HT dTaEy w7 Fa
#F Arga v &, fadr FE &
gfaarsras faaafr wfegat gar @@l
& AF BT N gAY AEIE g A
w7 F¢ % 3¢ famedr 3T ¥ F

IART L& &, SAPT A aTE
5P FT G SEE HIgT AAT

_ afer 3a% Fifwdw A W@ A
wEEeAasg fewa w1 Im@U &,
oY fasga Far A& § 1 ;|7 ST
g, @¥r Y An A &r g afe
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[ TraTaee AR
IAHT TH WHQE Fi ATHAT Y
F A% |
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T

=

UH AW AT F
#F o fwad g, age o U
et wwma Fr owafa e
artdrat W, =gt &
SIUTI S oy - e e K

o
A,

pel

o

foren dtem % agy W™ Wz
famr § afww argwrg 94 F owey
T HEATH FY S @ Gy w5 &, 47
TR gum AT E . . (ARmatgaE) .
grst N fger g IeFr vEw AW OAT
AEEmEaT Ag § | 98 wrH  ofe-

¥z frmmb@t & S W Y&
ot sg e o afvada w9 g . L
Jrearemd (o gfa s

TAFN ) : TR AT T G A

st TINFGR ATEE ¢ =TES, UTET,
1Y, ®AT qOT FHFT

q et DgA frm (A
g3 @ wfewe # 9w w0 et
a% qfeads & £ | #A7 wf &4
wi ? T S AuT TR AW 7

st TR WTa o dfsu, afsm,
oI FTFEAT S AT WA 1w
aferda weq & 1 &, oW afadw
FC FEA § AT FIE HAWGA &7
FLAT g | AfFA a1 #rfe Fr weA
T Wl gear afgo, . L.

qt owEet wga e Ay
TRY Fn A9 fF 18 =9 Fr gw
Farw & W AT gd wA
FwAT §, A T WA I3 &7 A
fest 1 der W amR

[ RAJYA

|
|
|
'l

t
|
|
|
|
l
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M UHET MY YGRS
s, o¥& @ wi—fgoafedr @
BIRA URARH Fi——A1 FAMS 7 AAC-
afq dar #7q & fomar qzm 35v
& & S, AT § BA A1 WY UET
¥ ommm AT W femedsn
affefadis #1 T@w FY Fifmw ZEr
T

IUGHTEF S0, HSTEIT . qgl
Tl FeT gHl § fx owel ¥ o
seqo o fafrwer § gz wdeme
fin f& ww Al faegamds
g SnEr "eno, HERAT FET E,
fefRedt ® 43 8w AR 3R A AEe
F g oA gwd Wfeedr T,
RISt ¥, UF HdAY F gV &0 qF A,
9% HEATT H WIAT. ...
THE VICE-CHAIRMAN

ARVIND GANESH
Please conclude now.

(SHRI
KULKARNI):

st URTHE M - IEHITESS
or, # ;AT gRT HWAT g Ab UF
fawz % &5 smar g 1 F Wl o1 W
STeHT ATEET g, T @gi & e
Twgo o fafwer ¥ z® wiow
@yt 2 f& ¥ "fawess % w9
g &1 a% v @ g, A
gA<n w1 WEE FVY §, WT IE
@ HEY X P omuwe mir oA &9
g i owa & IFAAg o wgrfa-
high-ups sitting somwhere else are
pulling the string of the insurgents.

ar 3 @ & demr wfgg #@v
HIHT AV FF VAl AMET | T
Weal * QMY H |{IFIT FT OTA
W A7 wwiwd war § v qEfe
% s foedlt W oA wX, ug W
Bt W T AEA FHAE FHT AT
FI@ Agl A | a@ R F AW
yifax fadrg #9%  gas) sifEn
g K1 A9F g fww |
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o miEdt wigk fawm 0 Sw
AVTIEAY HEG4, § HYA H UF 4|
¥ st fafan 2 A7 9® #1 IR
F f9aar @ #7 Ffww FwaAT g
gaaT fayw # Iema 2w § & oar
ag § foe & w5 forgmam &
agettar fesar, anfiw Rsar s
gAT g W TAT TR D gHIR WS-
9 T AT AT KAAT F @ gH
AN VEH4 g | AT TH ;AT AWl
grel M q &gF ¥ qTodrA ¥
gt gt fEmr s @war ¥ 1 AW
St frdes § sz ag & f& wfmge &
W A A wiog v fadr &
ag q& g€ & wawr wart &
FE g€ &, sEr AW, FAmAr,
an-fla wA @), w&f F &AW
Al wET fawfrm wgr € fo oag
AT At sreva #1 AN ga der
FT AaT g, faamw Aams F ww A
gad S F 9wa A eI g,
& Ama ¥ A gU @ vEe §
TS 43T ZAT TI7 wARAQw #4917
HI & IUFT TF 7 SIAEIW AT
gt § o foeet § 93 gu @ww
o v T af ¥ 39 AW FT W
FAT W E IT F FIT AHLAFT
U T AEfaEaT AFT TS @ AR
g W1 qA [ AT oaw
avgT T &1 weT fren, ow o ax
TYR A 99 § W W/, @ oA
¥ gar § 5 agra sy @wr feey
I A q8 A%HET I § SH &
feamr ¥ o @wr B OfF S
gw faedt # d3T gAT WOA Y
FAT gAHAT AT, 98 QT AHG
T § FIFL IT F 1T F4T Fag
F@ E ) ¥ ot fawe ® oA
wrar | # Sergn ] gwar § i

[26 MAR. 19811 and Manipur Appropriation 1 5¢

Bill, 1981

qE I & qfFd AR F1 @ F
qrF st aga ama g faa ¥
3 g9 3w (AT I T q A F, g
A @feq far v

@A AT A1 F FEAT AEAT 2
—-rAT AIFT @0 T 2l—ag TZ &
ff aq 72d% uwEk v #AgFA F
afgar, frawr fados wfzy, =m@-
e wfge, & W1 weeT d4Td
ar BrET g%ed wifey gafwesce
F &7 FT W FIE AIIHT qUIGS
TGl EMT 4TI TAR  SqET gAna
0 21 gwal g f¥ agh #rAssl
oI 9gy & fow mw o Iw #
= forer @€ & @1 9g =AW
WA, AREY HE, FAFEd  HE
T g HA  AXAZE T 9EEHT
ST AT A AT IT H A8 IE FT
AT AG o | samr & osanE
Ad e gwdt & @1 wela ar
ARTT F¥ A A afdr § 1

UF A7 AR | fggEmw &
AR 7 q9T IY JHW F €
qAT T 15 WAET 1947 Fr AW
HIATET AATAT | g AT HATATEY
#T o a@f 21 g%ar, gAY w9, I
FI fe7 9 wrew T =fgy o fyg
e fargeqta & v y oar fear ar
fFgr qam adf |T | 15 wrg
1947 F1 fgrgeata st g, Aifeq
T TG § NFAAT Ylgg w0g F FgAv
ST 3| ogtEF w1 AR awd §
W T ‘47 F AqT w1 WA= 4T,
SR ‘43 ¥ wvflgr w1 wTeR
sifyg fear o1 | TR & faw
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[ wrest Wy fAww]

40 frarflze 3T AT FT OF g
€ @ g fam = Far Agaw
¥ A A/ 4 1 Fg AW T g
frar 1 Srrartan £ ggrfedl ax awz
es 32\ o quew § 5 gfamd
1 FAY & | I o o9t TAMT
wgt gfeardl Y w9 A& & 1 faA
gfaaty wigz #AMET a1 F o@ Y
gav gfaare agr &Y agrfdl A
g i for faw gy & 1 T
TH AFT § JgT AF-A79 1T qG&FI
799 AR SEFT WHl | 9gA
HAT W, AGY AT BIFST 9T
IF * arg At 7w, I3 w94 gfaare
BISFT WM | SE F qE AT HIT
st gty faw w7 agh & afaa
Ft wma & fao g FfwT ag F
HIATEN-qq7T AW ¥ IT FF ° gga
T fear | FU AT E B aar
ghamst Y sy A 9w
I §, TG FrE FraT A9 § ) 9yt
B w1 1 aifgar & 1 qqEd
gh, sy aY aga ww e E, &N @,
Iq AR A AT Hw @ g,
g g4 o 78 §, AfxvawaT A
TG WL GIGA /AT 0¥ I
FREAT @ AL TRM &1 T
FX ara oY 9@ & 1 Fgr w1 g
e #7 faaf sgar & 5 oaw
TEAIT ASG] @AT § AT HAT
gfas G w3 98 999 F¥ 17 v
& ar 39 § A AofigR FTASH! AR,
I FI A A JAF T FAT F ST FT
qag Ag | Ay wofigdy awgcd
g & sad Wi afqer garer
¥ 43 € ) garT ag § 5 99 =9
IR FY TIEqT g9 AT § v r
FT A7 2T FGT g | ST FT WEHAT
sYaF gz WAt & oF  E
AR TR Ar wg W arfr @
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9 1 WY 9gATE T, I W9 W,
g o ¥ fFdy o wid-aed
FT FF T qaT FT FHY | ANTAS F
R farg § A 3medr qmen &
¥ fam #t w9 F yEw A
FA 4 wifow A gard fra v,
AT qrd}y a1 | gw JEy F, °%
qIEHY § ot gy arm Sifa #
tgreat § qfafas 9 & &0

T IATHT 3G & WA F 37 W@ AR
S¥ §F IEF gem g feam ww
W F F4T @H | TMT QA & oSW
T wifyg Qg7 FFIAAFT W@ F)
W glem %g ¢ 1w wimge ¥ 8
Y ¥ qrg gFA Agr g &,
Ty a8 WAAr AT F AT H @
g AT I ), §F I8 § T4
g1 o wE Fw A fawar
[ FTE5 g 42 & | WS OF MW
frars g agt #iv ox ¥ HSB
ferzg 3 & fadi szl & wd
g% &% J4f 4 gadi 7 ww o &
FE wIET WAA 1Y ¥ wex fyr H{R
qqA g & fod woq A aar avdl
o 7 AT & Fq AW W
g &) Afer &7, 7@ 0 wd I
T, Sud Atz st WL I AN WFAS
TRgh FT AT E A SEF AT
F fod w1 geerr wgl | &g wwa
g @i fix 7w o §i7 fqw
arg & wfge & fergmm W
wmE g A g fw sigr feegwana
¥ ga&oqar e g, fad o awr
¥ grag gadc gvanfemr adt &0
foadr mqoe & gl & 3w fog fa
FZT AT ArEHT M AT F I A
AMgal | IEE smEfvEar & F:E
Mgawa 7@Y 1 FE wod ShEw F,
gregfe® shias w1 @ IFH O
wrafegwat & A7 N owaFr (v @
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g, F Ay 39T ATy S e
JIGAT & 1 AW HQAT wmg @ @
g J@T X F AN 3T W oufm
TETHT § WEW 9 AR @
sy § 5 fow aw & Ww fgewn
F A TAT AT AT TG AT FT AGA
T fog gvg & md o AR fra
AW & T T S FT I9 TA@F F
| AT, T AT WS e ¥
fraa o & f N 7@ s g
5 g Ao Fr zemwr @ R o
1943 ¥ AMMEr F1 G 9g0 FLw
TEEHAT /T AT | AT AL BN q@T AL
Iq A K QAT TW P AT TN
|t NPT B OUF W T
agr g ST ) fgEgEaT Fi WS
¥ Tqdaqr gaw F FfEdl 9 o
WeRT A AR 7 qR fggwww §
e wid fex afss sv o #® 15
I T ) S OTAIE F1 S &
¥ fag W fasr ) 9WT Aol W2
¥ agt 3o s §AfET S agi
ST qrEar Sy 7 ¥ 98 wew
F 7w fergearw & wa AT W 7
q 99 X qeFpfa g AT 2T A
9T ¥ ®F ¥ gwu A fwmr )
ZAI? Q@S FW TH WG ¥ OO
Ade @1 FTFT 4, IAF G T CF
wrerfead fim a7q @ awd 4 A<
faqq @ orafow grg w2
QEIF S INFE & WAl A FNT
w@r 2 AfFT W W T ;G g QY
FTHHT | T FIST T2 TFH1E I997
JIE 1 0. WY 57 F1 TNI9G Iq A4
& | RIT T T TR T WIS OF HO(GF
g K1 GYE & a9 W0 F ) TE A
fergear F o & waw W@ | AT
aw fo 37 W gIMEwAn & &
ol ST FIRT YT TYH ¥ 9mMEr

|

{
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39 Fr W AN FT F) "wdrE )
g Ft wifas afiR dac £
widlaw mifes g Far |fgs fau«
30 @et ¥ Wl AwmA o F S
§ fogar dar afrgr = @9 fa
T g TEw fawae ) & o s,
Afed ggar g wgarg, o Al
R & IAW &, o suw fId F @g
9T BT &, SE giegfor v § 9T
M & e ww Ffrae &fqw )
T WIS AZ TEr g qFar @ =Ev
o fergeam A uF Aiegles oAl
TAEAT X 13 AW F FAHI agt AT
A T § o7 7, 0@ & WK
T AR G A | wfogd g A FET
9T 43 F T@q g, fegea ¥ owla-
SR AT F AN T TG FN WS 7
F qFd &, 9 T agi 95 T g WS
2 dfer agr it gt 9T M FT IR
aq, ol SH F MTE T, FE X A
qF T @A O @YU A
g T a@ & 2 faweslt ¥ ved
T1d AT, g A o) gy daEh T
T § vk adgq T @
AU qUAT GIRAT FE OWL W WV
AR AT WEEH § | WA Fo AGA FA
wEr faer @ ozEfed e g owdl
g A w@ we & g fafwa
¥ g5 f ogd Twd # fwar
ol 39 fam @9 gWMT WEAT
geedl & wAST ¥ fey gEm
fr T ¥ T A% wET ®
AL Fealdi F RASw {357 T@T
oqf e fog o & wefas @ n1+-
gl maAr F¥W@ 9y few &
FAATHGRT ME LA B T GO
ft a wa fam agr @ @ WA
AR g MEIRA # waw 7 #a-
af@ go o zWi w3 igw | 9
md smE fie @dq @ 9
adf w1 Tw afsa fafeen
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[0 wred wiga fAwA]

7% & U T A IH TG
A TAS FAT 4, 5g QAT AL 9T |
RO qET N FE T I T T
g @ &, FE s we mfEwen
AM FT IQ F AL FAT T | ST
Ot O E vy £l F A L
K B AT AT 7GY AT Srfge 9
iz o 3w fgg &7 fasy ane O
faqre #G, UG TwAT F AT
qid ar Rl R0 Sl 9T &
90 FI@ d IR W7 glaT |
ifgw. ¥ & g ¥gr =@ g &
f& wfirge & % # AR sRg@EEw
¥ fagre 1 MTHGF T T E
@ feeelt ¥ ouF oF TOOS HATWE
waw & Farar wifgy | g7 g g
AFSTT T1EF A 5 ¥aan, fawdr
fos ArAds TMiAee S A fRaT, @i
¥ fau ww 4w gqer, dfeq § 5%
waT g & &@ @ awrar s
affs T T grT oww W F
#7T G F, WG §E FAT SETT
sy, 7 AF FHT | A FAT F T
FHT, SR sud feu oidew wT
ner i wg fA & g g gd awd
F atq wE a1 Sl TRl gy aws
wa T8 | qmE gEifent @l awl &
ggifeal H g 187 T8 W W g &
1A WU WA Tw fAaET aw-
qLTHT AT § 1T WX MAR F| OF
g Aty [ FrAg wmifaw @10
agi 9% ux fwfeaes & Am 8 |
¥z FAT Sifgw g ot @ wEar §
fr agt oaife fane ¥ fao
oY FHEFALT FT AW & UD AT
TIT FIGE TN qG F TGS &, TEl
# @Al ¥, FAF A &, gLAlS &
T3 ZAT ) WS A AT TG
ge Az oFg 1 987 AIS W 12-12 1A
T 12~12 g1 & qrAr =M F ST

Bill, 1981

qIT & UF UF ATE § Q- e
i ST ag fawg § @@t mwd
g AT F1 | §T 98 TIT  FRAT @
g AET &Fd | A WT 9wy | f*
A% gA T s W fomn oaw
T 0ET d% TAZR WK T @w g
§ 100-150 AY SFAT #), 7 qET
F sufedt & @i H gy, FTHRE
100-150 T F1 &< W FF
A FULF 150 o6& & Sgay |y
F AT Fgf GIRT AW ToH) g7dc
¥ gewfe . @1 WEE-gET G F
fow seg Fifeg 157 v f& =wi &
o ® arew fgmd & g @
qAF | TEA SE T agl ¥ wiepha
new fafas weyt & givgfes wea
T UF FE FHFAWIL | TE /e
& Fg % 5g aoe ol &I g1 T
g w9 AR ¥ @M & swe-
AR F| WG &HAT T FIATFL )
AT M JIGH 918 AT € 1/ awqar
=rgat g fr winqeat gt o< afran
Fr M AEE AA, FAKT F1 G AL,
LHGTAT F) FB1 T WGE: Wi AE
ST 1 B VR I ©
F @eFT NeAY FT g @I | Tadl
& & FgT e g

SHRI P RAMAMURTI (Tamil
Nadu): Sir, almost every one of the
previous  speaker, including the
speakers from the ruling party, has
spoken about the total neglect of the
people of Manipur in particular and
the entire north-east in  general
Therefore, I do not want to dwell
upon that. Bug the fact remaing that
the people who showed fremendous
bravery and courage in ‘facing the
bullety of the British imperialists in
fighting for India’g Independence, who
were part and parcel of the struggle,
who were rubbing shoulderg with us
in the struggle against the British

imperialists, are today alienated from
the Indian people, from the rest. of
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the country. This is what we have
done during the 30 years of our free-
dom. Ewven though Mr. Ramanand
Yadav guppotted thig Bill, the facts

that he gave are a condemnation of
the Government’s policy.,

157

This ig what has happened, What
ig it that you have importeq there?
Here arg the people who do not
know and did not know what cor-
ruption is, who did not know what
life is, They are simple people. This
was the type of people there. What
ig the position today? Here ig the
Goavernor’s report. Thig ig what I am
relying upon., Why does he want
suspension of the Assembly? I will
read out one paragraph. Thig is not
what T am saying. This iy what the
Governor is saying.

“If the Assembly is suspended,

there is a possibility of support

. heing bought by money or through
lure of office.”

This is the only argument gn the basis
of which he wants the Assembly to
be suspended. Allow people to be
bought by money or through lure of
office. It is stated in so many words.
Allow members of the Assembly to
be bought either by money or by lure
of office and let them get a big majo-
rity and then have a Ministry.

DR. BHAI MAHAVIR: Has he used
this argument in favour of getting the
Assembly suspended?

SHRI P. RAMAMURTI: Yes. These
are the alternatives I am reading
from the statement. This is what he
says.

DR. BHAI
ful,

MAHAVIR: Wonder-

SHRI P. RAMAMURTI: This is
the whole point. /This is what he
says:

“If the Assembly is only suspend-
ad, there is a possibility of support
being bought by money or through
lure of office. Dissolution on the
other hand, might have 3 chasten-

e —
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ing effect on the various political
parties and the candidates.”

You understand? Dissolution. on the
other hand, might have a chastening

effect on the candidates and the
parties.

DR. BHAI MAHAVIR: Therefore,
it is not good.

SHRI P. RAMAMURTI: Therefore,

it is not good.

THE VICE-CHAIRMAN (SHRE
ARVIND GANESH KULKARNI): Mr.
Ramamurti, you address me.

SHRI P. RAMAMURTI: That is
all right. I am addressing you. I
only turned that side. I am addres-
sing you only. But I can turn any
way in this House.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):

Except that you don’t show me vour
back,

SHRI P. RAMAMURTI: I can't
show my back to you. My back is
not very beautiful to shaw you. I
don’t claim to have so beautiful a
background. Don’t bother. )

Therefore, Sir this is an open pro-
clamation, It is a question of rivalry
with regard to the purchase of people
and therefore, what does the Con-
gress (I) Party—which is in power
at the Centre—rely upon? Previous-
ly you succeeded with only 13 mem-
berg in the Assembly. You succeed-
ed by lure of money, by purchasing
people from other parties and mak-
ing a majority of 4. Now also you
say, give us time; we are the biggest
party with the largest resources;
therefore, we will be able to purchase
people from the other parties and
then make a majority; therefore, give
ug time. Therefore. this is the only
consideration for this Government.
This is what you have imported into
those people. that is, purchasing
people thraugh corruption, purchasing
through lure of office, purchasing Wy

N
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money. This is the wonderful culture
that you have today imported into
those people who have been among
the finest people in this country—
who never knew anything about
bribery, who never knew anything
even about telling lies. It is such
simple people whom you have cor-
rupted during the last thirty years
and now you want tg corrupt them
still more. This is what you are
doing.

In spite of this open admission by
the Gavernor, you are saying that it
hasg to be suspended. In spite of that
the Governor says “Suspend it” and
you are accepting it. I can under-
stand it: the Governor has given a
cvommand performnance. He cannot
do anything else. But I am glad
that he has told the truth—that there
is a possibility of people being pur-
chased by money or lure of office.
Lure of office alse is money. You
can make money by so many meahS—
contracts and all that. They all said
it but I don’t want to do that, There-
fore, the only consideration for this
Government ig how to establish its
Government in that State; even
though it may be in a minority, how
to establish its Government in every
State.

In Manipur i you can purchase
people, purchase. In West Bengal
you raise the slogans of law and
order, university, this and that—non-
existent slogans—ag if in every other
State the law and order situation is
extremely good and as if in West
Bengal it is very bad. It is our mis-
fortune that there we do not have
communal riots. it ig our misfortune
‘that we do not have caste riots, it is
our misfortune that we do not have
mass copying in the universities, it is
our misfortune that we have not
appointed a retired IG of Police as a
Vice-Chancellor ag you have done in
Madhya Pradesh. These are the
things and you frame any charge and
try to dismiss that Government. This
is your attitude: Somehow or other
my Govexmment must be there.

In |
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Manipur if I am in minority, T will
purchase people; give me the oppor-
tunity. Therefore, Sir, if this is the
attitlude with which the Government
is functioning, I want to point gut
that the time js noy far off when these
people.... After all he says—and
this T want to point out....(Inter-
ruptions) With regard to this, the
previous sentence is: “it wmay be
possible for one side or the
other..... and. third, going by past
experience, one cannot reasanably
hope that another election would
result in the election of candidates
with more stable party loyalties or
better political ethics.” Therefore, he
is condemning the entire people.
After all, they had had the experi-
ence. If they find that these people
are the people who are time-servers,
you condemn those people and reject
those people and do not give the
people of Manipur an opportunity to
shift. You reject those people who
have been shifting their loyalties and
who have been rpurchased by one
party or another, those bought by
the richest party with the largest
amount of resources. You do not
give them the \oppartunity because,
you know, if you are going to...

SHRI BIPINPAL DAS (Assam):
Who had purchased 10 Members from
our party? Our Government fel]l be-
cause 10 Members left us. (Interrup-
tions)

SHRI P. RAMAMURT!: They were
not Members of your party at all.

SHRI BIPINPAL DAS: We lost
10 Members and that is why our Gov-
ernment fell.

SHRI P. RAMAMURTI: The ans-
wer ig that they did nat get their
proper share in the loot and, there-
fore, they fell out with you. What
am I to do?

SHRI BIPINPAL DAS: So you use
twea arguments. On the one side, you
say we purchased them and on the
other you say our Members left ug
because they had nq say in the Minis-
iry. Do not have two tongues and
follow one argument.
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SHRI P, RAMAMURTI: 1 am fol-
lowing one argument. The only argu-
ment is that you purchased people and
the number went up from 13 to 49.
It was you who did it in the begin-
ning. And you quarrelled amongst
yourselves and you have been reduced
to a minority. You are saying that
you give them an opportunity to be
purchased. The Governor has stated
this and you have accepted it. Trere-
fore, the criterion for this Govern-
ment is how te purchase people, how
to dismiss the non-Congress (I) Gov-
ernments, how not to allow the non-
Congress (Iy Governments to func-
tion.
also oppose the Budget.

SHRI DINESH GOSWAMTI (Assam):
Mr. Vice-Chairman, Sir, all {he Mem-
bers. .. (Interruptions)

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Yes, go ahead.

SHRI DINESH GOSWAMI: Unless
some order is restored,......

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Mr. Ramamurti, why are you going
away like this?

SHRI DINESH GOSWAMI: Mr.
Vice-Chairman, Sir, I heard Mr. Rama-
murti when he opposed the minority
Government in Manipur. But, may I
remind him that he had supported
in Assam the very same minority
Governmentl? 1t started with 7 Mera-
bers and by defection the numh:r
went up to 49. The Congress (I) had
7 Members cfter the election and by
defection the number went up tc 49.
Will you kindsv listen to what I s
Mr. Ramarmurti?  Yesterday,K vou
supported that Government of defec-
tors. ‘Today you talk in [terms of
anti-defection and of progressive
forces. And Mr. Bhupesh Gunta’s
party supported that minority Go /-
ernment. You have no right. M-
Ramamurti, to say that you do not
encourage defection. You are a party to
defection. You are talking double
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progressive joining hands with the
reactionary  forces. You talk in
double terms to suit your own politi-
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cal ends. For Heaven’s sake, after
what you have shown in Assam,
avoig this double standard. Show
some morality in public life, It

should be shown by all parties,

Sir, we have listened to speeches
from all quarters about the beauty
of the region, the neglect of the
north-eastern region. I know, Sir,
that some time past in this House,
when we used to complain about the
neglect of the north-eastern region,
when we asked the Government to
give us a refinery because this area
is poor, we were told that we were
parochial; we were chauvinistic; we
were regionalist. At least one good
result the Assam movement has
achieved is that is that the Govern-
ment are compelled to admit about
the neglect of the north-eastern
region. Now only on the foreigners
issue the Government may call us
regionalist and parochial. Afier
some time, the Government will say
that even on this issue we acted a<
nationalists. Let me leave that aside.
I do not support this preclamaticn
for the very reason that we have seen
the conduct of the Legislators. As
the Governor hag reported, even after
the election, there have been defec-
tions galore. Certain Members went
away and defected from Congress(I).
I do not like the defections taking
place at any point of time. If there
ig a Congress(I) Ministry, that Min-
istry should remain; that should not
fall bacause of defection But when
on account of defections that Minis-
try fell and when the Governor is
aware of the fact that if the Assem-
bly is suspended, there iz a possibility
of support being bought by money or
through lure of office, he hag no rea-
son to advise the suspension of the
Astembly., He ought to have advized
dissolution Thigs is what he said: “If
after watching the situation for some-
time, it appears that neither side i<
able to secure an adequate majoritv
through legitimate means”, T would
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ask ftor dissolution. May I ask the
hon. Home Minister and the great
Governor what legitimate means are
available to the legislators to form a
government which may be stable
except by the art of defection? Doe;
he mean that defections can Dbe by
legitimate means? There are two
alternatives. If the Government feel
that at the present moment election
ig not possible and that the Assembly
should remain, then the Governor
should have given an opportunity to
the Opposition to form a government,
If he feels that such type of giving
an opportunity is not conducive to
the healthy development of democra-
cy because of the defection, he ought
to have dissolved the Assembly. The
fact that the Assembly has nol been
dissolved and only has been suspen-
sion goes to show that the Ruling
Party here has kept options open to
Iura the legislatorg by money and
other offers, You shoulgq know that
tryving to purchase legislators in this
region, in thig sensitive region, is
extremely dangerous.

Here is the “NAGALAND NEWS
REVIEW”, a newspaper in which an
allegation has been made by no less
a p=vson than the Chief Minister. It
says that on 2Ist while addre=sing a
Press Conference, when Pressmen
asked him whether it was”a fact that
the ruling party had offered Rs. 2
lakhs to one of the Opposition Mem-
bers to defect from the NNDP to the
Congress (Iy which he had rejected
the Chief Minister said that he did
not want to publicis= such an incident
as it does not give good reflection to
the people. However, when the
newsmen insisted on knowing whe-
ther it was a fact, the Chief Minister
admitted that the Deputv Sneaker
was offered Rs. 2 lakhs to defect to
the Congress (I}, and that he had
turned it down (Interruptionsy He
bad the moral courage, This has
come o1t in the newspaper This
was not something stated under the
cover of privilege inside the precincts

[ RAJYA SABHA ] Monipur Appropriation

164
Bill, 1981

of Assembly buil stated openly in a
newspaper in Nagaland. This state-
ment has been made by the Chief
Minister taking full responsibility of
making the statement in the Paper
that the ruling party haq offered ®s. 2
lakhg to get a Member defected. These
are the thingg which you are teach-
ing to the people of that region poli-
tically. The Home Minister does not
know what a dangerous game he is
playing in that region.

Sir, I have indicated about what
happened in Assam, In Assam a
minority Government based on defec-
tion has survived, thanks to the pro-
gressive left. I do not want to say
more about it.

The Governor's report sayg that
there is tremendoug insurgent activi-
ties in Manipur even now. May I
point out that in Manipur at least—
I am subject to correction—in the
plains there was no insurgency?
Manipur js a region where from his-
torical times it has the closest link
with India. Ancient scriptures reveal
that. Arjuna went there got married
to Chitrangana and they had a son,
Babruvahan But whv is it that e
young people of thig region have
suddenly become rebellioug against
India? It ha~ been stated that foreign
powers have been playing their part,
But we should ask ourselves how it
is that a foreign power can draw our
own peonle from the national main-
stream There must be some reason.
I may point out that whether it is
in Maniour, or in Nagaland, such acts
have happened because of our own
failures. T< it not a fact that wvou
have arrested a number of studeunts
in Assam or the ground that thev
have indulged in secessionist antivi-
There are two noccibilities.
Firstlv, the arrests are entirelv wrong
because they did not indulge in
secessionist  art vities T vou ore
arrestine somebody on the ground of
saeressionist activity when he doeq not
indulge in it. vou are doin~ the
greatest disservice to the nrational

tian
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cause, But supposing that they have
indulged in secessionist activities,
why have then done so? It is because
you have not created in them a sense
of belonging to this country. The
people of the north-eastern region are
feeling that the power centre in Delhi
is not prepared to appreciate and
vnderstang their agony, that the
Ppower centre in Delhi is only keen to
have itg own goverament there, that
is it keen to impose its political
standards there and that it is not pre-
pared to understand their agony.

Ag has been gaid by many speakers
the first battle of freedom was fought
there, and one should not forget that
this region has been the subject mat-
12r of external aggression times with-
out number. I woulq like to point
out to the Home Minister that the
people, particularly the youth, of
Assam are angry young men today. I
am speaking about Assam because you
cannot discusg any part of the north-
eastern region without talking about
it in totality. Therefore, after 30
years of independence if insurgency
hag crept in from Nagaland to Mani-
pur, what is the reason? And let
him not forget that there is a feeling
today to give wup the Vaishnavite
culture in Manipur, g feeling which
is extremely dangerous. Why is it
that the Vaishnavite culture which is
traditionally rooted in the minds of
the Manipur people, which has become
famoug throushout the world because
of Manipuri dances—after all, Mani-
puri dances depict primarily the love
between Krishna and Radha—is
sought to be given up? Why ig it
that the people have decided to give
up their Vaishnavite culture? Why
js it that suddenly they have got a
feeling of anger towards the rest of
the country? People do not get
angry, people do not leave their
homes and hearths, for nothing, unless
there is some iniustice done to those
people. Therefore, one must very
deeply nonder ag to what hag happen-
ed in the north-eastern region. And I
will appeal to the Home Minister:
your entire approach to the north-
eastern region ig wrong. You have
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not tried to understand the psycho-
logy of that region, and I can tell you
that this will have tremendously dis-
astrous consequences.

Coming to the budgetary provisions,
to the inequitable budgetary provi-
sions, may I point out that even if
you give thousands of crores of rupeeg
to that region, it will mean nothing?
What happens is that this money
ultimately is utilised by certain un-
scrupulous persons who are doing
business, commerce agnd industry. So
it gets into the handg of a few per-
sons. You must try to create an
atmosphere of self-generating and
self-sustaining economy in  that
region, and you must go in for crea-
tion of infrastructure in that region.
Member: hav: mentioned about
power, According to a survey con-
ducted by the Government of India,
the highest potentiality of power, 33.3
per cent of the power potential of the
entire country, lies in the north-
eastern region. But today power
production and congumption are the
lowest there. I made a certain study
and I found out that for the entire
north-eastern region, consisting of
the five Stateg and two Union Terri-
tories, only Rs. 248 crores have heen
earmarked, whereas for one or the
other regions more than Rs. 5,000
crores were earmarked. For ggricul-
tural refinance, only Rs, 5. crores
were given to the north-eastern
region, whereas for the northern and
southern regions more than Rs. 3,000
crores were given. I do not mind
more money being given to other
regions. But there must be some
balance amongst the regions. There ig
lack of communication in the region
literally and otherwise. There is
lack of communication in the mind of
the mweople also. Therefore. T will
submit that if yoy really want to
develop this region, if you want to
create a sense of oneness in this
region, don’t try to play the unheal-
thy part of national politics which
you are trying to play there, I do
not know how the heaven falls if the
Congress (1) does not form 5 Gov-
ernment in Manipur and Nagaland.
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You have your Governments all
round the country. Supposing you
do not have your Government there,
how do you suffer? This tendency of
forming a Government by means
which are unhealthy and undemo-
cratic will definitely not help ia the
development of that region. So far
as the people of the north-eastern
region are concerned, so far as the
people of Assam are concerned, I can
tell you one point and I want to
bring home that point to the Home
Minister. Look here, in spite of the
fact that in Assam an 18-month-long
agitation has gone on, none of the
Opposition parties has been given a
foot-hold in the movement, in spite
of the fact that many Opposition
parties have tried to get a foot-hold.
Why is it so? Because we have never
tried to make it a prestige question
between the Government of Indig and
the Opposition. (Time-bell rings) I
will finish, We have not trieq 1o
make it g prestige question between
the Government of India and the
Opposition. The people of Assam do
not want that Mrs. Indira Gandhi
should find her Waterloo on the issue
of Assam. We want the problem fto
be solved because on the solution of
the problem ultimately the entire
integrity of the country and our gur-
vival depend. Therefore, for Heaven's
sake, let us not play petty party
politics in the north-eastern region
Let us at once realise that what we
have done for 30 years was wrong
and unless a departure from that is
made, no development can take place.
And may I say, for Heaven's sake,
don’t go by what your officials have
stated about the north-eastern region,
Have a new look, taking into confi-
dence the people who know that
region, people who know the psycho-
logy of that region, because even
Mr, Stephen, the Minister of Com-
municationg three or four days back,
in answer to a question, admitted
that only people of lower calibrz
were posted in the north-eastern
region. Sir, may I divulge a secret?
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Once when I hag some sort of an
argument with Mr, D. P. Dhar, the
then Planning Minister, I said, “Why
don’t you go in for development of
the north-eastern region?” 1 still
remember his words. He said, “All
the junks and rejected things of the
other areag are dumped into that
region, How can you expect deve-
lopment of that region?” We do not
want to play politics, we do not want
to score debating pointg over your
party. Therefore, don't play politics
in this region. If your party ulti-
mately survives in the north-eastern
region, we will not grudge it. But
the main question is you must take g
comprehensive look at the problem,
you must look at the problem in its
totality, with sympathy and under-
standing and try to selve it. And if
you do not do so, you alone will be
responsible for the consequences. I
come back to the last point about
Aszam we have stood for a negotiated
settlement. The situation is ripe
now for such a settlement, And
when you go in for a settlement, go
in for a comprelkensive development
of thig region. Do not follow the
normal political practices which you
have followed in other parts of the
country. And you will see the north-
eastern region will be the greatest
asset for you in the entire country.
Thank you.

DR. BHAI MAHAVIR: Sir, the
honourable Member has made a state.
ment on behalf of the Nagaland Chief
Minister. We would like to know if
the Home Minister is in a position to
contradict it or confirm it,

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
When he replies to the debate, he
will take care of it.

Now Mr. Heerachand.

*SHRI D. HEERACHAND (Tamil
Nadu): Mn Vice-Cljairman, the
Home Minister stated in Lok Sabha

*English translafion” of the original
speech delivereg in Tamil,




16) Budget (Manipur)—

1981-82 and

the reasons for keeping the Manipur
State-Assembly in under suspended
animation. Manipur is the State
reflecting the culture of the people
in the North-Eastern Region. Since
there was no stability in the politics
of Manipur I welcome this decision;
but at the same time I request the
Government to take steps for estab-
lishing a popular Government there.
The provisiong in the budget would
encourage the major and cottage
industries and give an opportunity
for employment to the people there.
The provisions for starting Starch
and Glucose industries in the current
year are really to be appreciated.
The Budget provided Rs. 1.55 crores
in the First five-year plan and
Rs. 240 crores in the Sixth Five Year
Plan which is also to be appreciated,
I welcome the Plan for arranging the
roads to the villages covering 1800
K.M. There are many good items in
the budget which are, I point out,
good features,

While appreciating the good points
in the budget some of us are natural-
ly afraig that the powers delegated
to the Union Government under
Article 356 of the Constitution of
India may be misused against the
States, Perhaps, it may not be rele-
vant point to mention now. But I
feel, T would fail in my duty if the
relationg between the Centre and
States are not mentiond at this time.
The Government should not think it
as my own yiew, many members
have made the same point on a num-
ber of occasions both in Lok Sabha
and Rajya Sabha There are some
occasions when the Central Govern-
ment threateng the State Govern-
ments when they do not agree with it.
For instance, the Governments of
Tamil Nadu and Kerala have appoint.
ed enquiry Commissions to probe into
the illicit Arrack Scandal. When the
scandal was brought to the notice of
our revolutionary 1leader and the
Hon'ble Chief Minister, he appointed
at once Justice Kailasan, a retired
Judge of the Supreme Court to
enquire into it, But, some so-called
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political leaders, who are not popular,
are insisting upon the enquiry by the
Central Government. The responsi-
ble Home Minister Mr, Makwana said
in Lok Sabha that the Centre might
appoint an enquiry commission; but
the Hon’ble Minister Mr, Zail Singh
said that the Commission would be
appointeq if the circumstances war-
ranted. I would like to ask, Sir,
would it not be unwarranted inter-
ference in the rights of the State
Government? When the Union Gov-
ernment appointed a person as a
Judge of the Supreme Court and
when the same Judge is appointed to
probe into a scandal, would you doubt
hig integrity? Moreover, to interfere

]

with a Commission at the initial
stage is a strangs thing. Hence I
request that TUnion Government

should give up the idea of appointing
a fresh commission. It may recom-
mend to the State Government for
starting the enquiry by the Commis~
sion from 1974. onwards. This recom-
mendation would unveil the real faces
of those persons who agitate for Cen-
tral Inquiry Commission. Then many
matters would come to light, which
were there even without the know-
ledge of the Central Government,
The persons who insist upon the
enquiry, are really like tigers wear-
ing cow’s hide, We do not know,
when the sword of Dharma Devata
would fall on their heads? They
appear to be gentlemen, but really
thev are the wholesale traders in the
bu<iness of cheating.

Hence I request that the rights of
State Government should be protect-
ed in the good hands of Smt. Indira
Gandhi. Before I conclude I wel-
come all the good points in the Bud-
get

..[The Vice-Chairmon (Shri Dinesh
Goswami) in the Chairl.

SHRI BIPINPAL DAS: Mr. Vice-
Chairman, thé gituation in the North
Eastern region, of which Manipur
forms a part. hag been extensively
discussed in thig House and in various
forms, Therefore, T do not want to
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repeat the facts and arguments placed

before the House by various Mem-
bers at different points of time,
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Manipur, as you know and as
everybody hag said, is a beautiful
place which has a long historical
background. The civilisation of the
MEITEIS formg an integral part ol
the Indian civilisation. This has been
ably put forward by hon. Shri Dinesh
Goswami just now. So, I do not
repeat all that. But there are certain
things which have disturbed us very
much. The recent developments in
Manipur have caused great distur-
bance to us—developments not only
in Manipur, but in other partg of the
North Eastern region also, Before I
go into thoze disturbances and their
causes, I must say that I welcome the
President’s rule there Here I will
make one or two points.

Mr. Rishang Keishing, the former
Chief Minister, belongs to my party.
I do not know, how many among you
know that person..Mr. Rishang
Keishing came to politics at a very
early age in his twenties along with
us, As a matter of fact I was one of
those who discovered him. In those
days Nagaland was very much dis-
turbed because of the movement led
by Phizo for independence of Naga-
land. That movement toucheq Tank-
hul area also which is a Naga area of
Manipur. The whole area was cov-
ered by this movement. Insurgent
activities were carried on on a large
scale and the police and the army
had to go in a large gcale. At that
time there was one man, one Naga—
I must emphasize this—one single
young Naga, Rishang Keishing, who
came forwarq to stand up and up-
hold the banner of Indian nationalism
in the far-away corner of India. Tn
my book “Naga Problem” T described
Mr_  Rishang Keishing as the Frontier
Gandhi in the eastern corner. He
was a man with 3 background ...

SHRI BHUPESH GUPTA (West
Bengal): To which party did he be-
Iong at ‘that time?
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SHRI BIPINPAL DAS: At that
time, he belonged to the Socialist

Party.
SHRI BHUPESH GUPTA: Say that.

SHRI BIPINPAL DAS:
not make any difference.

That does

SHRI BHUPESH GUPTA: About
that T will say later.

SHRI BIPINPAI, DAS; Sir, Mr.
Rishang Keishing hag that political
career behind him, He is a man of
very high integrity. Nobody up till
now has been able to question his
integrity. And, therefore, Sir, when
his Government {fell, I felt very sad
and it was really & sad event for the
State of Manipur. After a long time,
Manipur had a very good and very
able Chief Minister and he is a man

of integrity and is a man of very
proud background, nationalist back-
ground and he was out. Several

times there were attempts on his life
by the Naga insurgents. But he
never compromised; never compro-
mised! And, Sir, he stood up all
through. His Government fell because:
ten members from his party defected
to the other side. Now. they say:
Why not give g chance to the Opposi-
tion party to form the Government
there? Normally, T think, that is the:
procedure. But I also think that the
Governor was satisfied that in the
present situation, when the strength
is 30—29 minus the Speaker, the:
situation in Manipur, in the Manipur
Assembly, is not stable enough to
convince him that he could allow the
Opposition to form the Government
there. But, more than that, there is
something else.

Sir, recently we have seen an
upsurge of the insurgent activities in
Manipur, Why? It has also come out
that a number of political leaders
there are hands in glove with the
insurgenty and they have been
encouraging them and giving monev-
to them. Let me now tell you, let
me tell you today. that when the
Janata Party formed the Government
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there in Manipur with Mr, Shaiza as
the Chief Minister, I told two Gene-
ral Secretaries of the Janata Party:
“By allowing your party to form the
Government there in Manipur with
Mr Shaiza ag the Chief Minister, you
do not know what you are doing.
‘You should know the antecedents of
Mr, Shaiza and you should know the
connections of Mr. Shaiza and you
should know his past activities.”.
Then, Sir, the two General Secre-
taries, who are my friends, told me:
“Well, we shall take care of that”
Today, Sir, I want to say that it was
Mr. Shaiza and hig Government, dur-
ing the period of their rule, who
encouraged the insurgent activities
and they encourageq the youth to go
in for insurgency in Manipur. There
was not this kind of an insurgency
before. There were only some spor-
adic troubleg here ang there, but not
this kind of an insurgency. But this
time it was on a massive scale and
the whole thing was organised and
trained and built up and financed
under the inspiration of the then
Chief Minister, Mr. Shaiza. I public-
ly say this. Can we now again hand
over the Government to Mr Shaiza?
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SHRI BISWA GOSWAMI. YWhat
about Mr, Dorendra Singh?
SHRI BIPINPAL DAS: I think

Mr. Biswa Goswami knowg who Mr.
Dorendra Singh is and who Mr. Shaiza
is. Mr. Dorendry Singh is his old
comrade and Mr. Shaiza ig hjs new
comrade. You must know his ante-
cedents. Hig antecedentg should be
known. 8Sir, I for one would never
advise the Governor to hand over the
administration again to Mr, Shaiza
in the interest of national jntegrity,
if not for anything else. Therefore,
in the totality of the situation there
in Manipur, T think the President’s
Rule is quite justified.

Sir, it hag been gaid that the people
are unhappy. discontented ang so
on besause there is ng development.
Quite true. The entire area hag been
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neglected for long, for 33 long years.
The entire North-Eastern region has
been neglected,
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SHRI P, RAMAMURTI; Who did
it?
SHRI BIPINPAL DAS: The Gov-

ernment. It doeg not matter which
Government did it. It is the State
Government or the Central Govern-
ment. I do not mince matters, be-
cause I represent my people here and
my first loyalty is to the people,
The entire area hag been neglected
and it hag been admitted by all.
Even the Prime Minister the pther
day hersely admitted that nothing
much hag been done. There is no
secret about it. So, do not bring in
tho question of which Government
dig it. and do not bring in the ques-
tion of this Government or that Gov-
ernment. After all, the Marxist Party
has no chance of forming the Govern-
ment in that part of the country at
all. Do not worry about it. Now,
this development or lack of develop-
ment hasg twg aspects. If there is no
development or development lags
behind, people become unhappy and
discontented, and take extremists
advantage of it.

People become desperate. People
fight. People gstruggle. This is one
aspect. I hope the Minister sitting

here will take note of that on the
other hand, if there ig development
in these backward areas, naturally a
large number of people ‘from outside
will go and take up iobs. Enough
local peop's are not available for all

the jobs. And then a new clash
takes place. A cultural clash takes
place. Conflicts arise on the eco-

nomic front. To be very precise,
when there is no development, peo-
ple become unhappy and discontent-
ed, and that is taken zdvantage of by
the extremists. When there ig deve-
lopment. a new kind of conflict arises.
And, therefore, the Government must
be verv careful. A1l possible steps
should be taken to develop these
areas ip all fields. In the case of
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Manipur, it is a matter of regret tha\
nothing hag been done practically.
One simple project, as Mr, Goswami
has pointed out, the Loktak project—
my Good Lord! how many years? I
have forgotten myself when iy was
first started. Nothing hag been done
up till now. No progresg a4 all, No
progress ... (Interruptions). 1 am
pointing out, not enough has been
done. Nothing practically hag been
done, go far as Manipur is concerned.
Therefore, people have legitimate
cause for grievance, genuine cause for
resentment. But, at the same time, I
will say that when the Government
takes up measureg for development
in these areas, it should take enough
care to see that simultaneously
enough peopls are created to take up
the jobs. (Time Bell rings). 1 am
not talking of highly technical jobs.
For highly technical jobs, certainly
you have to get people from all over
the country. It ig a must. But Class
III, Class II ang Clasg IV jobs can
go over to the local people. And if
they are not there, the Government
will have tp create such people,

One argument I have heard, And
it is this. As a map from Assam [
have heard, and I have also heard
in he lobbies and elsewhere, that
veople there are not hard-working;
they are lazy and they are not com-
petent. Is it a matter of vpride? Are
they not Indians? If they don’t work,
we have to make them work because
they are part and parcel of our na-
tion. If they are inefficient, we have
+0 make them efficient because they
are part and parcel of our nation.
If one limb of the body becomes
wenk, should we not make it strong?
I¢ in any part of India—I am not
talking of any vparticular part of
India—if people in any part of India,
are lazy and they are not efficient, it
i~ Governmentfg duty, it ig the duty
of th» entire nation the entire leader-
ship. the Government, gnd every
political party, to make them work,
make thtm efficient and make them
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come up to level of others. I am
very proud of the Punjabis. They are

hard-working people. They are effi-
cient people. 1 would like the peo-
ple in that part of India alsp to come
up ag the Punjabis have done, That
should be the approach. Take gome
positive steps. The whole body is
going to suffer if one limb is weak.
(Tvme bell rings).

Sir, finally, since you have rung
the bell already, I will make one
more point and sit down. The
other factor in this region,
including Manipur, is the ‘fear
of logg of identity. Yes, that is a
genuine fear. Why dig this massive
movement take place in Assam? I
did not support, the movement. I
must make it very clear. I did not
like geveral aspeects of the movement.
I have said so on the floor of the
House. But the cause of the people
of Assam ig genuine. The problem
of foreign nationalg ig real. It must
be solved. It is a matter of regret
that it hag not been solved so far and
8o long. I did not approve of the
way the movement wag conducted
and of several aspects of it. But the
problem must be solved. The move-
ment is dead or is lying low. Bub
the problem has to be solved and
something hag to e done. There is
something common bhetween Manipur
and Assam. You all know that before
the British came in 1826, the region
was independent. Np Indian king or
emperor could mnever acquire this
area. Please take note of this fact
o¢ history. The Pathans and the
Moghul emperors were defeated 17
timeg in the plains of Assam. No-
body could reach Manipur, Nagaland,
Mizoram ang Meghalaya, By 1874
when the Britishers conquerreq the
whole area were here, they became
a part of India politically. This
whole area becsme an jntegral part
of India. Sp far as culture and civi-
lization is concerned, they were one
with us. We have stories since the

6 p.M.
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Mahabharata era or since the last
3000 years showing that from the

point of view of culture, they were
part, and parce]l of the Indian nation.
But politically, they were not. There-
fore, there is so much common bet-
ween the region of Assam, Manipur,
Nagaland, Mizoram, etc. But there
is something special between Assam
and Manipur, Assam took part in
the first war of independence in 1857
and two of our leaders, senior leaders
and not minor leaders, were hanged
by the British. Similarly, Manipur
had also one of her supreme Jeader
sacrificed at the hands of the British.

The national movement grew up in
these two areas, i.e. the Brahmaputra
Valley and the Imphal Valley. Other
areas were segregated by the British
policy of inner line regulations and
we were not alloweq to go there.
‘The Indian National Congress Move-
ment and the Freedom Struggle did
not reach Nagaland, Meghalaya,
Mizoram, etc. But the people of
Assam and the people of Manipur
took full part in the freedom strug-
gle. Therefore, thess are the two
bastions of Indian nationalism in that
area—the Brahmaputra Valley and
the Imphal Valley., These areag are
no-y disturbeq ang that is my cause
for losg of peace. You do not talk
of 1arty politics here. It is not a ques-
tion pf party politics. Thig is a ques-
tion vf Indian nationalism and Indian
integiity. If these two bases of
Indian nationalism, the Brahma-
putra Valley and the Imphal Valley
are dirturbed ang if insurgency takes
over, then God help you so far as
that area is concerned. The entire
area wlll be in danger and thig is
the question before you and thig is
the question before everyone of us
whether it is the ruling party or the
opposition parties. Thig Indian na-
tionalism must be preserveq and if
people are disturbeq there, something
has t0 be done to solve the problem.
(Time bell rings) T am finishing.
This js my last point and T am done.
Tn Manipur Meiteig are the principal
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community. I do not believe in caste

Oor community and all that. But facts

are facts. They are the standard
bearers of Indian civilisation and
Indian national movement., They

constitute the base of Indian nationa-
lism there. Similarly, the Assamese
people in the Brahmaputra Valley
are the base of Indian nationalism.
They must not be weakened. They
must not be made to feel frustrated.
They must not be made to feel demo-
ralised. If they took a wrong course,
certainly action must be taken, We
haye to maintain law and order. But
these problems must be tackled poli-
tically also. Ang these problems
must be tackled politically in such a
way that these two bases, these two
communitie; do not fee] frustrated,
demoralised and lost. If that becomes
so, then you will weaken the base of
Indian nationalism. It does not mat-
ter whether the Meiteis are in a ma-
jority or in a minority in Manipur.
It does not matter whether the Assa-
mese are in a majority or in a mino-
rity in the Brahmaputra valley, What
matters ig that they have been histo-
rically the base of Indian natjonalism
and you should preserve that at all
costs. Thank you,

SHRI BRHUPESH GUPTA: Sir, I
have heard two very interesting
speecheg and naturally informed
speeches, insofar ag the region is con-
cerned. One by you and another ...

SHRI BIPINPAL DAS: Not ’by
yvow’, but ‘by Mr. Dinesh Goswami’
in a different capacity.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Yes, in g dif-
ferent capacity. '

SHRT BHUPESH GUPTA: Yes,
only Deputy Chairman  makes

sneeches from there,

I hearq two speecheg one by Shr?
Dinesh Goswami and another by Shri
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Bipinpal pas. Sir, I have ‘been
accustomed to such speeches, well-
meaning, full of emotion and genti-

ments with plentifu] references to
past history and glory and naturally
we feel {ouched when the past is re-
called about any section of our peo-
ple, past that j5 glorioug and a part
of the heritage of our civilisation.
Bu; I was wondering why in Mani-
pur, or, for that matter, in Assam or
the North-Eastern region the people
shoulg still continue to suffer ‘from
the same denials, same neglect, same
ills, same frustrations, same agonies
and same sorrows dfter 33 yearg of
independence, despite the plethora
of sentimentg and pious wishes that
have been expressed in this and the
other House. What is the answer to
that? How long must we just spread
our sentiments and voice them, which
would not be matcheg by necessary
action I think the time has come
not to spend too much time on those
sentiments ang emotions, excellent
ag they are, but to concentrate on
why you have failed and where the
corrections must be made, and what
steps should be taken to overcome
the backlog of our howling failure
over three decades and more.

I will say a few words about Mani-
pur. Sir, from another situation and
place, you made agn observation which
calls for a little clarification by us.
I know you did not mean ill of us.
You said the CPI and C.PI(M)
supported the Congresgy (I) Govern-
ment Ministry in Assam.

SHRI BIPINPAI, DAS:
say that.

I dig not

SHRI BHUPESH GUPTA: How can

you gav that? He said it. Shri
Bipinpal Das. I can well understand,
has reason to be a little cut-up
about !, even misunderstands us.

Friends do misunderstand us and it is
not g very happy experience for us to
differ on such points with so esteemed
and dear a friend as our friend, Mr.
Dinesh Goswamj in this case, But I
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only say that he made a little mis-

take. We did not support the Gov-
ernment., We remained neutral .
SHRI JAHARLAL BANERJEE

(West, Bengal): Same thing,

SHRI BHUPESH GUPTA: You may
rightly say that because of
neutrality, the preseny Assam Minis-
try did not fall. It is true if we had
volted for the no-confidence motion,
CPI-M, CPI, SUC ang RCPI, who
command 23 votes, that Government
would have fallen straightaway;
there is no doubt about jt. The only
thing that I would ask our friend,
like Mr. Dinesh Cioswami ig to under-
stand our position that we had to do
so after taking into account all situ-
tions there ang making an assessment
of it. We did it for no love far the
Congress-I regime there. We thought
we should not get involved in the
no-confidence motion, consequences of
which will be like that. Rather, we
should maintain independent stand
and so the question of supporting the
Congress-I Ministry, or the Taimur
Ministry, whatever you call it, does
not arise. We thought that we
shoulg remain neutral rather than

vota along with cther friends for the

no-confidence motion. That is all that
we did. Now, you may differ but we
have our reasons. All the Left parties
met together, discussedq threadbare
the pros and cons of the situation time
and again and we left ig to the local
parties—I wag myself jnvolveg in it.
We also had national-level discussions,
but we left it tc them to do what
they though+ would be in the hest
interesty of (1) the people of Assam,
(2) left democratic movement. and
(3) from the voint of view of finding
a solution to the problem that is
haunting Agsam today, the problem or
foreigners. and also to take into
account the interest of varioug lin-
guistic. wothnic and other minorities
and wa left it tn them to take all
these things int~ agcount ang come
to a conclusion rather than plav the
usual type of martv politics. They
decided that way. Now, if you do not

our-

'Y
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appreciate, we can understand it but
we do not have any grudge against
those who differ or who criticise us
for that king of thing. I think in
course of time they will understand,
I might say that Congress_U had only
three persons, Janata Party is the
biggest party there in Assam in the
Opposition and the moment Mr.
Morar)i Desai speaks of politics, you
see we also take that into account
for what we do. Not that the Con-
grass-1 ig doing very well, nothing of
the kind. So, we did not go into that.
We left it to them for the time being.
In any case, we decided it. Anyway,
We are not meant to be Ministers in
Assam, situation is not so there for us
to form a Government, So, Sir.
we did it. So, Sir, we did it and it
ig for you to judge and we leave it
to the people of Assam to understand
it and pronounce their judgement.
May he, some of our friends who were
very keen tg topple that Government
are annoyed with us. But we can
forebear. We can bear with it. After
all, sometimes, differences do arise.

Sir, now, coming to Manipur, I
have beepn there many times. From
the 1list, you may find that we are a
small party. But we are not that
small, I can tell you. Of course, we
cannot produce many MLAs. It is
true. Production of MLAs 1is one
thing and viability and popular sup-
purt and varioug other thingg is an-
other thing. But nonhe of our MLAs
defected.

SHRI BIPINPAL DAS: How can
you distinguish between popular sup-
port and production of MLAs?

SHRI BHUPESH GUPTA: You
know how elections take place. Mr.
Bipinpal Das, may I ask vou, if elec-
tions were to take place in Assam
today, will vou win, will vour party
win? No. Other things have taken
place. Temporarily, people fell under
some spell. I do not blame them.
Pocause of our weakness, your weak-
ness and our weakness, we have seen
people falling under communal spell,
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casteist spell.

What hag become of Gandhiji's
Gujarat? [ saw two Ahmedabads,
the Harijan Ahmedabad and the
caste-Hindu Ahmedabad.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr, Bhupesa
Gupta, the time is short. Let us

avoig broad discussions,

SHRI BHUPESH GUPTA: Hg ask-
ed me the question, Why did he ask
me thig question? He knowg it very
well how seats are won.

Now, Sir, as far as Manipur is con-
cerned, our criticism js this. Yes. A
lot of defectiong is there. But who has
created defection ag a roaring na-
tional trade? Which political party?
I woulqg like tp know. If, today, de-
fection ig 4 roaring national trade, if,
today, it hag been developed intg a
master art and is being produced on
a Mmags scale as if from a computeris-
ed factory, who is responsible for it,
I would like to ask? Is it the CPI,
is it the CPI(M), is it the people who
sit on this side, or, is it Mr. Bipinpal
Das and the party to which he has
the unique honour to belong? Sir, as
I saig before, Congress(I) must have
many achievements to its credit,
according tp you, not according to -
me  perhaps, but according tp; you.
You can g3lso tike another achieve-
ment in organising defections, In the
course of one vear and a half, you
have set an international record im-
possible to beat by any party which
ig there in any functioning Parliamen-
tary democracy, I am payving this
tribute to you. If you do not want to
accept it, do not aécept it. But then,
the list of defectorg ig there. Ac-
cording to my calculation, you have
organiseq over 250 defectiong over...

SHRI BIPINPAL DAS. Mr.
Bhupesh Gupta, may I ask you, why
vou blockeg the Defection Bill? Sir,
it wag Mr Bhupesh Gupta whyp block-
ed the Defection Bill at the stage of
consideration. Why did he do it?
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SHRI BHUPESH GUPTA. This s
a most uncharitable gtatement which
comeg from a dear friend...

SHRI BIPINPAL DAS: It ig on re-
cord. (Interruptions).

SHRIMATI USHA MALHOTRA
(Himachal Pradesh): Mr, Bhupesh
-‘Gupta, the tribute has been paid, We
are on this side and you gre on the
other gide. The tribute has been paid
by the people of India.

SHRI BHUPESH GUPTA: Bet-
ween the sister and my brother I
have been very Dbarricateq rather
badly.

SHRI BIPINPA1, DAS. You have
to answer this question. Whep the
Committee wag formed and Mr.
Chavan wag itg chairman, the pro-
ceeding of that Committee are avail-
able in which it ig recorded that
Shri Bhupesh Gupta ultimately
blockeq the passage of the anti-defec-
tion Bill.

¥ SHRI BHUPESH GUPTA: Noth-
ing could be a greater monumental
falgeshpod than this. I would not
say ‘lid. Bhupesh Gupta wag a mem-
ber of the Committee and Bhupesh
Gupta fought for the anti-defection
measure,

SHRI BIPINPAL DAS: You could
not define ‘defection’,

SHRI BHUPESH GUPTA. I fought
for the measure against defection.
(Interruptions). You ask a question
but do not wait for the answer.

SHRI BIPINPAL DAS: You could
not define ‘defection’. You did not
agres with the definition of ‘defec-
tion’,

SHRI BHUPESH GUPTA: I am
giving you the answer, Mr Bipinpal
Das. Al] these records are there.
"We all agreed that defection should
- £0. Even with the definition we all
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agreed excepting that our idea of
definition wag a litrtle different from
theirs. (Interruptions).

SHRI BIPINPAL DAS: That is it.

SHRI BHUPESH GUPTA. Just a
minute. Thig js not just the point,
But your point was different,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Gupta,
you are neglecting Manipur.

SHRI BHUPESH GUPTA: What
can [ do? What can I say about Mani-
pur? I say, you read the two reports
that are there. Our party submitted
a memorandum, my ncte is there. On
all points we agreed. Consensus was
given. Only Mr, Chavan disagreed
when he said that the Council of
Ministers should not be more than 10
per cent of the lower House if it is
a unicamera] legislature, or 11 per
cent of the two Houses if it
were a bicameral legislature That is
all Then what happened? The De-
fection Bill wag sent to the Select
Committee. When they drafted it,
your side blocked the Bill. That Shri
Morariji’s Government did it, your
Government did it.

THE VICE-CHAIRMAN SHR!
DINESH GOSWAMI): 71 think we
should avoid it. (Interruptions) I am
not prepared tp permit any further
discussion on this. (Interruptions).
Leave it for some other occasion.

SHRI BHUPESH GUPTA: 71 stand
for g measure against defection, I
stand for a measure against defection
with retrospective effect.

SHRI BIPINPAL, DAS: What would
you say is Mr. Ramamurti a defector
from the CPI? (Interruptions).

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): 1 think we
should come to Manipur. (Interrup-
tions). You reply to him at some
other time. (Interruptions), You
address yourself to me.
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SHRI BHUPESH GUPTA: All 1
say is, split is not defection. Then
Mpyrs. Indira Gandhj wculd have been
the greatest defector in 1969.

SHRI P. RAMAMURTI: Mr.
Bhupesh Gupta, don’t get  diverted.
Dont answer them at all, (Interrup-
tions).

SHRI J. K. JAIN (Madhya Pra-
desh): Don’t worry about Shrimati
Indira Gandhi. You worry about
yourself, (Interruptions). Your party
will go tfo dogs. Take care of
Mr. Dange first,

SHRI BHUPESH GUPTA: It is
very difficult with Mr. Jain (Inter-
ruptions). Have I said that Mrs.
Indira Gandhi is a defector?

SHRI J. K, JAIN: What did you
say?

SHRI BHUPESH GUPTA: All 1
can gay is, Mr. Jamn, you are in &
state of perpetual excitement.I never
said that Shrimatj Indira Gandhi was
a defector.

SHRI I K, JAIN: T am nct in a
state of excitement. 1 am a young-
man.

SHRI BHUFESH GUPTA: 1 say
that gplit is not defection. Split of a
party is not a defection.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Bhupesh
Gupta, Manipur has suffereq from
defection and here the discussion on
Manipur is suffering from a discus-
sion on defection.

SHR1 BHUPESH GUPTA: Despite
my friend, Mr. Jain, Mrs. Usha
Malhotra and others who have been
shipping at me all the time, I come
back to the subject. Only I was a
little upset when a knowledgeable
perscn like him questioneq it.

In Manipur, yes, defections took
place; it is a problem, In fact, you
go to Imphal and you will find
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siogans: ‘Defectors are traitors"”.
Very strong slogans are wrilten
against defectors. I can wnderstand
the feelingg of the people of Manipur,
But, then, the question arises: who
had been the biggest organisers of
defections? That also should be found
out there. As I said, nobody can
beat the Congress Patry in Manipur
in organising defections. As far as
this is concerned, I can understand
we do not like defections. But Raiya
Sabha is not a picture of strong
adherence to the principle of anti-
defection.

As far as Manipur is concerned, it
is so. What to do then? Tell me. As
Mr. Ramamurti has pointed out,
President’s rule has beepn imposed to
give time for organising defections.
When this came, I said: “President’s
rule has been imposed; now black
brief-cases will go” I always find
whenever there is President’s rule in
comparable circumstances jn a State,
from Delhi flow some black, heavy
brief-cases. What they contain . . .

SHRI BIFPINPAL DAS: Now,
Bhupesh Da it does not befit you
to utter these words.

SHR; BHUPESH GUPTA: Then
who will after these words?

SHRI BIPINPAL DAS: With ail
respect, I tell you it does not befit
you

SHRI BHUPESH GUPTA: 1 am
very glad. Yoy have developed a
kind of wrong respect for me. If I
am respecteg it iy precisely because I
tell the home truths. And if I have
not gucceeded in getting your respect.
I shall tryv to cultivate it also.

Anyway, Sir the Home Minister is
here. Give the some security some
day and allow me for two months ie
seize some black brief cases. I will
seize these black brief caseg and you
discover what they contain.

Now that is the objection. Our ob-
jection was there.
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SHRI YOGENDRA MAKWANA:

Mr, Ramanang says; what about red
boxes?

SHRI BHUPESH GUPTA: Seize
them. 71 do not see red boxes very
much in the planes.

Now, Sir, our complaint was that

ycu should have given time to the
Opposition ag in the normal practice,
to explore the possibility of forming
a Government. It is a good conven-
tion. You may have the feeling, others
may have the feeling we may have
our calculations and hopes: that is a
different matter. But when g Gov-
ernment resigns, it should be the
normal duty of the Executive Head—
whoever s there—not a figure head
of this type—a Governor in this
case— to call the Leader of the
Oppositiorn, whoever he thinks should
be called, following certain ground
1ules of democracy, ask him to ex-
plore the possibility of forming a
Government. That should have been
done. But that process was by wassed.
We did not like that. Mind ycou, I am
not saying beyond that I am not at
all suggesting that the process would
by itself have succeeded. We would
have likeq it tg succeed, But at the
moment I am not making any claim.

But the process should have been
followed. You know, Sir, when the
Censtitution wag amended, we

pressed—two of us, at least—for the
abolition of article 356 of the Con-ti-
tution which provides for president’s
rule. Thkese are your principles and
we thought that it should have been
done. Yoy have not done that. It
is a wrong thing. (Time Bell rings)
I am finishing, Sir Why are we ap-

prehensive?  Sir, you have referred
to Assam. Ang now don’t ring the
bell when I mention my State of

West Bengal, because you will be
guilty of discrimination.

THE VICE-CHAIRMAN
DINESH GOSWAMI):
anvthing from here,
different capacity.

(SHRI
I cannot gsay
I am here in a
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SHRI BHUPESH GUPTA: Abcut
West Bengal we hear too much talk,
about overthrowing the Government
there. I am told, future Congress (I)
Chief Ministers are being named as if
naming of the Chief Minister will
make one a Chief Minister. Some say
it is Ascke Sen, some say it js Sankar

Prasad Mitra and some say scne
other people.
THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): I think you
are going for beyond now.

SHRI BHUPESH GUPTA: I had
not gone beyond you, I thought. Now,
Sir, 1 say that this should stop. That
is why we are apprehensive. The
Government should get up ang give
us an assurance that there is no
such thing. Every day they say that
the West Bengal Government should
be tackled. Every day I read in the
newspapers—I am not there—that
thay are in hunt for the Chief Min-
ister and say who would be the next
Chief Minister as if elections are
going to be held even if they over-
throw the Government.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Now please
conclude.

SHRI BHUPESH GUPTA: I am
concluding. Not only that, I am sur-
prised that some people are ingquir-
ing as to what will happen if revenge
ijs taken against the CPI (M).
Dangerous inquiries are being made
in Delhi. If revenge is taken
against the CP1 (M), in other words,
if 1972 is repeateq against the CPI
(M), what wil] be the public re-
action? Such things are being asked.
I do not say that any or all of you
are asking. Some people, with or
without authority, are asking such
things. And then, we have reason to
be apprehensive about it. I do not
know who is inspiring it, whether
there is any truth in it. The Gov-
ernment should make it absolutely
clear that a constitutionally formed
Government shoulq have full right to
function the full term, that it shall
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not have any interference in it and
that it will be Jeft to the people of
West Bengal to decide at the next
election, when it is due, whether such

Government  should be there—
whether they like it or not. Now,
many other things are said. (Time
bell rings).

Do you know, Sir? Yoy talked
about culture. The West Bengal

Government said that at the primary
stage English should not be there.
What is twrong there? English at
Pprimary stage alsg?

i TRTIR T1EL . FUH1E2 501G
HITE RN ET AW NAAATT 9T AV
g & 997§ § 379 fgnwws %
W® & AT I4% ToT uv TeqaquT F3
@ g afvqga g @ ¥ 5 a1q W
FZ F0 AT FZTT§ TN a7 IR qiw
T AT A1 FE § AT [wT AT O
7 () TAAHZ &R E 1 wg dar
ITT 8 waTT q5 §, gHE FIE
wag g § 1 w5laT v g5 vv wfaw
A Fa g7 T5% Jrg< MAFTAGL &7
PRI EE

SHRI BHUPESH GUPTA: Sir, I am
very sorry.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Kindly con-
clude, because we have anocther
matter,

SHRI ¥ RAMAMURTI: I only

want to say that he kept quiet when
on this Manipur question one Mem-
ber of the House was speaking he
was speaking nothing about Manipur
except the spirit scanda] in Tamil
Nadu. He was talking only gabout
that except for the words, ¢l supporl
it”” Then you did not bother about
it.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): It is for the
Chair to regulate the proceedings.
Mr. Bhupesh Gupta, please conclude
now because we have got another

subject which we have to finish,
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not want to strain him. The only
thing I say in this context is that
reports have started coming.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): You have
made your point. Now please con-
clude,

SHR1 BHUPESH GUPTA: We do

not view 1t as an isolated thing. Ag
far as Manipur is concerned, you
know very well that we are the vic-
tims there. One of our very promi-
nent leaders, Mr. Bira Singh, ex-
MLA and a candidate for MLAship in
the last election, was shot dead right
in front of his house. He had been
a very prominent leader. We have
been victims there. And you are
criticising. Yoy know how we feel
about it. One of our very dear com-
rades there wag shot dead right at
his docrstep by the people whom you
cal] hostile and insurgents. We have
been attackegq there. We arqg of
course, fighting them, but nothing has
been done by the Manipur Govern-
ment to apprehend the killer.

Cimilarly, you mentioned about the
projects there. The Loktak project
there is a very important project.
Mr, Bipinpal Das hag gone away—he
mentioned it. Why could not the
project be carried out evep after zo
many years? We can build big steel
plants and many other things. Why
this simple project could not be built,
I cannct understand,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Now please
conclude.

SHR1 BHUPESH GUPTA: Manipur
has been completely neglected, Why?
Explanation should be found. My
explanation is this. The class policy
of the present Government discounts
totally the interests of the people of
this backward region, industrially less
developed region. They are looked
upon as the hewerg of wood and
drawerg of water. Assam bas been
looked upon like that. Manipur is
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the victim now. Now an accumu-
lated problem has come and you
cannot have politica] stability in con-
ditions of so much socio-economic
instability and imbalance, Therefore,
by all means, try for politia] sla-
bility. But the approach should be
damocratic, the approach should be
one which helps the people of Mani-
pur, which overcomeg theif back-
wardness and meets their legitimate
demands for  cultural expression,
development, economic development
and politica] aspirations also. Unless
you do this thing, nothing much will
happen. ey

Sir, as far as this report is con-
cerned, there is on'y one line I point
out: “The dissolution on the other
hand might have . . .” See the
bureaucratic language, “...a chasten-
ing effect on the varioug politi-
ca]l parties, and the candidates.
Weighing both sets on considerations.
I feel on the whole, it would be pre-
ferable only to suspend the Legis-
lative Assembly for the present.”” Now
thi; is the approach. Ig it a correct
approach? Is it a politica] approach?
How many times did Manipur have
the President’s Rule? Has there been
any chastening effect? Have the da-
Tfections been less? Has stability come
about? I cannot understand this. So
the whole thing is absolutely

(Time bell rings)

Finally, I do not kncw what other
things they are going to do. For
goodness sake,, I am making a appeal
to you—not to you but to them—not
to play the game of defection again.
W would rather have the President's
Rule. Let that continue. But don’t
try to cock up a majority by political
corruption, financial backing and de-
fection and all the rest of it, because
that will make the situation in Mani-
pur for worse than what it is and
complicate it, A better approach
and a better solution we need.

Therefore, once again, 1 demand
from the Government an explanation
as to why the culprits who are well
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known to be responsible for the
murder of comrade Bira Singh, a pro-
minent public leader of Manipur
could not be apprehended, prosecufed
and punished. .

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Shiv
Chandrag Jha. The time for your
paity is already over. You can speak
for four or five minuteg ang finish.
But don’t be long. I am giving you
time out of turn, but only for four or
five minutes.
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g gileafs & =g vl w
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TaAT FT 4 HT T feur fo @
WIE L T TA, T 4INUT 3R] 7g
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fae Gaar § 1 gadT & AR FRAT
LY FT IgH-Tge g7 ATT |

SHRI YOGENDRA MAKWANA:
Sir, I am thankfu] to all the 12 Mem-
bers who have participated in the
debate. Most of the Members have
touched the development aspect. I am
very happy about it. But some of
the Members have tried to touch the
political aspect of it. Sir, some hon.
Members have quoted the report of
the Governor, but they have not
quoted it fully. They have quoted
it out of context and they have
! _quoted only the portions which suit
them. Sir, the Governor has given
several arguments, for and against.
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He has weighed both sides and then
he has arrived at the conclusion that
it will be desirable to keep the
Assembly in suspended animation, 1t
is in his gwn wisdom that he reported
that he is satisfied and the President
hds taken note of it and he has
announced this proclamation wuynder
article 356 of the Constitution,

195

Sir, somg of the Members have said
that the north-eastern region is neg-
lected ang that there is a feeling
among the people that they are totally
neglected. Sir after the taking over
by the Congress Government, two
commiftees were establisheq for the
economic development of the entire
north-eastern region; one is at the
officers level and the other is on the
Ministers level. Both the committees
are working simultaneously and many
projects are now planned for this
region. But before I go to that as-
pect, the hon. Member Mr. Bhupesh
Gupta ‘and others have said that
President’s rule shoulg not be im-
posed and the Opposition should be
given a chance to form the Govern-
ment, that is, the Progressive Demo-
cratic Front. Sir, if you look to the
history of Manipur State, there was
President’s rule twice in that region,
during 1972-73 and 1977-79 because
of political instability and rossing of

the floor by the members. In the
present Assembly itself, if we
examine the position, 24 members

crossed the floor one, five members
crossed the floor twice, five crossed
the floor thrice, three crossed the
floor four times and two memberg did
it five times. Only 20 members were
there who had not so far defected
and remained in the same party.
This ig the history of the State.
Angd because there has been large-
scale defection at one point or the
other, the Governor thought that it
would be desirable to keep the
Assembly in suspended animation for
some time so that he can know
whether there will be a stable Gov-
ernment or not. "
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Sir, now 1 wil]l come tp the econo-
mic aspect which most of the Nem-
bérs have toty: fied upon

SHRI NARASINGHA FRASAD
NANDA  (Orissa): Will the hon.
Minister please tell us how this epi-
demic of defections spread , from
Haryana to Manipur?

SHRI YOGENDRA MAKWANA:
The hon, Member knows that it
started in 1977 . .

THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI); We have had
enough discussion in general. We will
discuss it some other time in an
appropriate manner.

SHRI YOGENDRA MAKWANA:
So I come to the development aspect.
Some Members said that there is a
large irrigation potentia] there but it
is neglected. Sir, there are several
projects taken up for irrigation. One
is the Singda dam multi-purpose pro-
jeet, Its estimated cost is Rg 7.93
crores and it wil] benefit 4,000 hec-
tares. ~ Another is the much-discussed
project, the Loktak lift irrigation
project. Ity estimateg cost ig Rs, 16.21
crores.

Some of this project work has
already started and during 1980-81 it
wil] irrigate 5000 hectares. The total
targeted is 30000 hectares. The third
is Taubal multi-purpose project, esti-
mate to cost Rs. 47.25 crores. And
when completed in 1985 it will irri-
gate 34000 hectares. In addition,
there are three medium schemes:
Imphal, Kampum and Saikami which
are on-going schemes scheduled to be
completeq by 1985. These will" irr-
gate 15000 hectares. Three more pro-
jects, Uga Iril and Chagpi are being
taken uyp during the Sixth Plan and
when completed, will alse irrigate
53000 hectares.

In regard to industry, many Memn-
bers have said that there js no indus-
try in the region, that the regiop is
totally néglected. Two medium indus-
trial. projects; starch, g¥ocose and
sugar distillery plantg are being taken
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up. A spinning mill with a capacity

of 25,250 spindles hag already been

commissioned partially and nearly
6500 spindles, working  since
November 1980. A  mini-cement

factory with 100 tonnes per day capa-
city is being set up in the eastern
district, Ukhmal. Members have said
that there is no provision for drink-
ing water. Particularly Mr. Goswami
referred to it. There are 1280 prob-
lem villages and they are located at
different places having g population
of 7.1 lakhs, For rural water supply
there ig a scheme ang the scheme will
be completed by 1980. There are 155,
villages with a population of approxi-
mately 1.35 lakhs. These villages
will be provided with water supply
facilities during 1980-81. Another 139
villages with a population of 1.05
lakhs will get water by 1981-82.
There are, therefore, several gschemes
for that. It is not proper to say that
the entire area is neglected, One
honourable Member pointed out that
there are no roads and that the
Government has not taken any care
to develop roads in thig area result-
ing in the blocking of the economic
development of this area. So far as
roads are concerned, during the
period 1978-80 surfaced roads in kilo-
metres: 1433; anticipated during 1960-
81 1508; in 1980-82 1645; unsurfaced
in 1978-80 1700 kilometres, anticipat-
ed in 1980-81 1794, and projected for
1981-82 1979 .

oft frg gz AT Ay @iTE AT
AIET &1 wFsw @afea ofar &
AT F A Ay § A miwe R
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w AN Ffewm 31 Ars gfiedm
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[ 26 MAR. 1981 ]

and Manipur Appropriation 198
Bill, 1981
THE VICE-CHAIRMAN
DINESH GOSWAMI): Therg is no
point cf order in this. It is up teo
the Minister to reply in any manner
he likes.

SHRI YOGENDRA MAKWANA:
So far as the raising of employment
for the educated unemployed is con~
cerned, there is a scheme with Rs. 95
lakhs outlay. It is to be implemented
during 1980-81. Several schemeg like
starting of industries, poulfry estates,
gocial forestry, mushroom cultivation,
consumer departmenta] stores, setting
up of workshops, etec, and fraining
programmes are taken up under this
scheme,

(SHRI

Some Members pointed out about
foreign missionary. I enquired and I
can say that there is no foreign mis-
sionary working in this area.

One hon. Member has requested for
inclusion of Manipuri language in the
Eighth Schedule, It is not necessary
that a language should be included in
the Eighth Schedule for its develop-
ment. Without inclusion in the
Eighth Schedule the language can ke
developed and the Government has
taken all necessary steps for the deve-
lopment of the Manipurj language.

SHRI BISWA GOSWAMI: What is
the bar for including it?

SHRI YOGENDRA MAKWANA:
All the Communist Members were ap-
prehensive about toppling of the West
Bengal Government, It is not a point
to be discussed during this debate.
When they have touched upon this
point, I can assure the hon. Members
and this House that the Prime Minis-
ter has time and again said that we
are not for toppling any Government.
—be it West Bengal, Kerala or Tarmil
Nadu. '

One hon. Member spoke about the
statement of the Chief Minister of
Nagaland. I can only say that it is a
mischievous statement ang it is highly
condemnable. All I can say that it is
far from truth, The Congress Party
has never tried to purchase MLAs.
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With these words, T request @he
hon. House to pass the Resolution
which I have moved.

SHRI SAWAISINGH SISODIA:

Mr. Vice-Chairman, .

THE VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Your task has
been lightened by the Home Minister.

SHRI SAWAISINGH SISODIA:
Yes. Still I will be failing in my duty
it T do not express my gratitude to-
wards the hon. Members who have
participated in the discussion, though
I find that most of them have come
and spoken and have gone. It is my
duty to express my gratitude io them
for giving their valuable suggestions.

I know that my esteemed friend,
Mr. Makwana. has covered the politi-
cal aspects arising out of the discussion
as well as some of the economic as-
pects. I will not repeat whatever he
has said. I find there are some points
regarding which I must place the true
position before the House.

The present Central Government is
very much conscious of the "feelings,
sentiments and requirements of not
only Manipur, but the whole of the
North Eastern region of our country.
In brief I will like to mention a few
relevant points.

Dr. Bhai Mahavir is not here. He
said that the per capita income of
Manipur is half of the national ave-
rage of national income. Thig is not
the correct position, The per capita
income according to the 1975-76 price
is 969 for the rest of India while the
figure for Manipur is 904. This is the
true position. As regards Jdevelop-
ment of tribal area, T want to place
one fact before this hon. House,
namely, that in order to improve the
position of Manipur, per capita Cen-
tral ass’stance during the sixth plan
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period of 1980--85 is 2,241 as against
the all India average of 258. This is
the true position,

7 P.M.

A few figures more and I will con-
clude, The approved Plan outlay for
the Sixth Five Year Plan, that is, for
1980—85, is of the order of Rs. 240
crores. The oujlay for the Sixth Plan
is being met almost entirely from the
Central assistarice. The Annual Plan
for 1980-81 provides for an outlay of
Rs. 41.85 crore; including a Central
assistance of Rs, 36.75 crores. For
1981-82, the Plan outlay will be of the
order of Rs. 43 crores which will be
fully met from the Central assistance.
The major outlays are as follows:

Agr’culture and al'ied ser-

vices including irrigation Rs. 8.38 crore
Irrigation and flood control

and power . . . 1060

Transpolt and communication 6.75 ,,

Sewerage and water supply . 6.50 ,
Education 3.14 5,
Industry and minerals 2.65 ,,
Medical and publ'c health 1.55 4

In addition, certain schemes, as has
been mentioned by my friend, Shri
Makwana, are also being implemenled
through the North-Eastern Council.
The Central assistance for such gche-
mes during 1981-82 will be of the
order of Rs. 2.36 crores,

In the First Plan, Sir, it was of the
order of Rs, 155 crores and now it is
Rs. 240 crores in the revised Plan,
Sir, I do not wsant to take more time
of the House. [ am thankful to the
honourable Memberg and I commend
that the Bill- be taken into considera-
tion,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I will first put
the Resolution to vote,
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The question is:

“That this House approves the
Proclamation issued by the Presi-
dent on the 28th February, 1981,
under article 356 of the Constitution
in relation to the State of Manipur.”

The motion was adopted.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Now, I will
put the Manipur Appropriation (Vote
on Account) Bill, 1981, fo vote.

The question is:

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of the State of Manipur for the ser-
viceg of a part of the financial year
1981-82, as passed by the Lok
Sabha, be taken into considera-
tion,”

The motion was adopted.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): We shall now
take up the clause-by-clause consi-
deration of the Bill,

Clauses 2 and 3 and the Schedule
were added to the Bill.

Clause 1, the Enacting Formula and
the Title were added to the Bill,

SHRI SAWAISINGH SISODIA:
Sir, 1 beg to move:

“That the Bill be returned.”

The question was put dnd the
motion was adopted.

THE VICE-CHAIRMAN (SHR1
DINESH GOSWAMI): Now. I will
put the Manipur Appropriation Bill,
1981, tg vote,

The question is:

“That the Bill to authorise pay-
ment ang appropriation of certain
further sums from and out of the
Consolidated Fund of the State of
Manipur, for the services of the
financial year 1980-81, as passed by
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the Lok Sabha. be taken into con-
sideration.”

The motion was adodted.

THE VICE-CHAIRMAN (SHRI]
DINESH GOSWAMI);: We shall pow
take up the clause.by-dlause consi-
deration of the Bill

Clauses 2 and 3 and th, Schedule
were added to the Bill,

Clause 1, the Enacting Formula and
the Title were added to the Bill,

SHRI SAWAISINGH SISODIA:

Sir, I beg to move:

“That the Bill be returned.”

The question was put ang the motion
was adopted, .. .. .. "

MOTION FOR ANNULMENT OF THE
NATIONAL HIGHWAYS (FEES
FOR USE OF  PERMANENT
BRIDGES) AMENDMENT RULES,

1980. N,

THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): Now we take
up the next item. Mr. Bhandari s

not there. Mr. Khandelwal.

SHRI PYARELAL KHANDELWAL
(Madhya Pradesh): I move.

THE VICE-CHAIRMAN  (SHRI

DINESH GOSWAMI): Please move
and speak. But pe brief considering

the latness of the hour.
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